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1. the Chairman, Estimates Committee having been authorised 
by the Committee to submit the Report on their behalf present this 
Fortieth Report on the Ministry of Community Development (C .P.A .) 
Part II.

2. In this report, the Committee have dealt with certain specific 
subjects of all India importance in connection with the Community 
Development programme such as, Recruitment and Training, Confer
ences, Seminars and Study Tours, People’s participation, Administra> 
tive co-ordination. Planning and Research etc.

3. The Committee wish to express their thanks to the Secretary 
and other oflBcers of the Ministry of Community Development (C.P.A .) 
for placing before them the material and information that they wanted 
in connection with the examination of the estimates. They also wish 
to thank the Director, Programme Evaluation Organisation, and other 
officers of that Organisation for giving their evidence and making 
valuable suggestions to the Committee.

BALVANTRAY G. MEHTA, 
Chairman, Estimates Committee.

N e w  D e l h i ;
The I3th December, 1956.
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In their first Report on the Conimunity Projects Administration, 
the Committee have given a descriptive survey of the organisation and 
set-up of the Community Development Programme initiated by the  
Government and of the Programme Evaluation Organisation, which 
has been set up under the Planning Commission exclusively for the 
purpose of evaluating the progress made under this progranmie. In. 
the last Chapter of that Report, the Committee have also tried to give 
a general appraisal of the situation indicating the results achieved and 
the drawbacks to be remedied.

2. In this Second Report on the Community Projects Administra
tion, it is proposed to deal with certain specific problems which are 
vital for the successful implementation of this programme on a coun
trywide basis. According to the estimate made out by the Community 
Projects Administration, the number of staff that will be engaged at 
various levels and in various categories for the implementation of this 
programme will be of the order of 3*5 lakhs. Quite a substantial 
portion of this personnel will have to be given proper training. It is, 
therefore, obvious that recruitment and training of personnel is one of 
the most important problems requiring earnest attention. The Com
munity Development is not, however, such a programme as can be 
successfully implemented only by the Government machinery. This 
programme touches the life of rural India on every fringe. A very 
closc degree of co-operation amongst the people, the people’s leaders, 
-the people’s representative > and the pec^ple’s servants is, therefore, 
necessary. As the villages in India are dispersed over a wide area, th& 
problems that might be presented while implementing the programme 
may vary from place to place. Moreover, the same problems might 
be tackled in different ways in different areas and the results achieved 
by these different methods of tackling the problems might also vary 
from place to place. Frequent exchange of ideas and the pooling of 
experience gained in different areas through the media of conferences, 
seminars, camps etc. is, therefore, ver> essential. It is also necessary 
to arouse the enthusiasm of the peopie. giving them the correct lead 
and bringing home to them the advantage.s that are likely to flow from- 
the successful implementation of the programme, so that the participa
tion of the people in this gigantic programme on a sufficiently wide 
scale can be a.ssured. Then there is also the question of administrative 
co-ordination. The programme Is no doubt planned, directed and co
ordinated by the Community Projects .Administration situated at New 
Delhi. The actual implementation of this programme, however, has 
to be carried out by the State Governments. Moreover the various 
developmental Ministries in the States as well as at the Centre have also- 
to be broucht into the picture, because it is largely through intensive 
activiUes of these developmental departments that the various benefits 
accruing from the progress of science and technology can be taken to*
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the door of the villager. The question of a very close degree of co
ordination between the Centre and the States is, therefore, of para
m ount importance. Then there is also the question of doing systema
tic research into the various problems that arise in the implementation 
of the programme from time to time. This research has to be carried 
o u t not purely from the academic point of view but from the point of 
view of the utility of the results to the rural population. The pro
gram me also requires systematic planning both on a long-term basis 
as well as on a short-term basis with a view to see that the progress of 
the programme in dififerent branches as also in different areas is 
reasonably uniform and that no lop-sided development takes place.

3. The Committee, therefore, propose to deal with these important 
problems mentioned above, in this Report under the following heads:

1. Recruitment and training of staff,
2. Conferences, Seminars and Study tours,
3. People’s participation,
4. Administrative co-ordination, and
5. Planning and Research.



II. RECRUITM ENT AND TRAINING OF STAFF
A. Introdoction

4. The need of recuruiting right type of personnel and giving 
them right type of training cannot be over-emphasised for success
fully implementing a vast, integrated and multi-purpose programme 
of development like the Community Development Programme in 
India. The magnitude of the task becomes all the more apparent 
when one bears in mind that the aim is no less than to educate and 
organise the entire rural population of India with a view to acquir
ing new knowledge, new ways of life and a will to a fuller and richer 
life by transforming the entire outlook of the rural people.

5. Mr. Carl C. Taylor rightly observed in hLs ‘Critical Analysis 
of India’s Community Development Programme’ that a people’s pro-  ̂
gramme and programme of change required top administrators with 
skills and aptitudes superior to those required for less dynamic pro
gramme. Everything that had been learnt about human relations in 
administration needed to be a part of their administrative know-how, 
and not every person with experience in administering other types of 
programmes was qualified to administer a people’s progranmie of this 
type.

6. The programmes for Community Projects Blocks and N.E.S. 
Blocks required for their execution large number of trained persons of 
various kinds, viz. administrative officers (Project Executive OflScers 
and Block Development Officers), Village Level Workers, Agricultu
ral Extension Supervisors, Veterinary E>octors, Co-operative and 
Panchayat Officers, School Teachers, Social Education Organisers, 
Doctors, Compounders, Sanitary Inspectors, Lady Health Visitors, 
Midwives, Engineers, Overseers, Mechanics etc. Approximately 
83,834 personnel of various kinds were estimated to be required for 
the Community Projects and N.E.S. Blocks started during the period 
of First Five Year Plan as per details given in Appendix I.

7. The total staff requirement upto the end of Second Plan period 
is estimated to be 3 5 lakhs as per Appendix II. Out of these 96,273 
are those requiring training upto the end of Second Plan period as per 
details given in the statement attached as Appendix III. Training 
such a large body of workers is bound to be a complicated task requir
ing considerable advance planning and vision.

8. For the training of some of the categories of personnel required, 
for instance, Village Level Workers and ^ i a l  Education Organisers, 
no institutions were in existence before the starting of the programme. 
It was, therefore, necessary to start new institutions for the training of 
such personnel. Of the other categories of personnel. Project Execo- 
tivc Officers and Block Development Officers could be drawn from the



administrative service and agricultural graduates, and veterinary sur
geons, doctors, compounders etc. from the institutions already in 
existence.

B. Village Level Workers (Gram Seyaks)
(a) Importance of Village Level Workers

9. Village Level Worker (Gram Sevak) is the key person in the 
National Extension Service and his main duty lies in helping and 
inspiring the village people to work to live better and in creating a 
desire in them to learn how to live better. He is the common agent of 
all the departments like Agriculture, Animal Husbandry, Public 
Health, Education etc. at the village level and the village people refer 
all their problems to him. He has to be as their friend, philosopher 
and guide. He himself learns from the vast experience the village 
people possess in solving their own problems and takes this experience 
to Ae experts so that the development programme may be modified to 
suit local conditions.

10. To perform his duties efficiently and effectively, the Gram 
Sevak has to be trained in the basic sciences of Agriculture, Animal- 
Husbandry, Public Health etc. and also in extension methods. His 
recruitment and training, therefore, are of considerable importance 
and have to be pursued with great care and attention.

(b) Recruitment
11. Initially it was laid down for the recruitment of Village Level 

Workers that their selection should be confined to people who had a 
genuine interest in the villagers. For the academic qualifications, it 
was prescribed that the candidates must have a diploma in agriculture 
from an agricultural school or must have passed the high school final 
or matriculation examination with agriculture as one o^ the subjects. 
These instructions were subsequently amplified and it was laid 
down that in the selection of Village Level Workers, local talents 
should be utilised as far as possible and aptitude tests on the lines of 
those evolved by the U.P. Government should be introduced to en
sure selection of right type of persons.

12. The Second Development Commissioners’ Conference held in 
April, 1953 considered the question of recruitment of Village Level 
Workers in detail and recommended that the candidates for the post 
of Village Level Workers must have a diploma from an agricultural 
school. It, however, added that till such time as sufficient number of 
candidates with diploma in agriculture were available, the matricula
tion certificate or its equivalent might be accepted.

(c) Training

13. The first batch of Village Level Workers was put on the job 
from 1st October, 1952 and was given a short orientation course last
ing about a month in the existing institutions and in training camps 
specially organised for tlie purpose. For subsequent batches, the



State Governments were asked to prepare plans for providing neces
sary facilities at the existing agricultural schools and by starting new 
agricultural schools where they did not exist. The period of training 
was spread over 18 months which included a year of basic training 
covering agriculture and other allied subjects, the remaining period 
being devoted for training in extension methods. For those holding 
diploma in agriculture, the training period was limited to six months 
only.

(d ) Progress of training
14. By 31st March, 1954, 34 Extension Training Centres were 

set up and a scheme was formulated to extend facilities for basic 
training in agriculture in following ways:

(i) New agricultural units to be attached to 22 of the 34
existing Extension Training Centres so as to enable 
each school to train 50 students a year;

(ii) Twelve agricultural schools existing in the country to be
strengthened so that each school might be able to train 
100 students per year; and

(iii) Twenty-two new agricultural schools to be started each
with a capacity for training 100 students per year.

15. At the end of the First Five Year Plan period 12,975 Gram 
Sevaks were trained and 2,890 were under training out of the total of 
49,280 required by the end of the Second Five Year Plan. To train 
the additional number it is proposed to open 18 new Extension Train
ing Centres and to convert 10 existing Centres from single shifts to 
doub le  shifts. In add ition  it is pro|X)sed to open  41 Basic Agricul
tural Training Centres (25 new schools and 16 basic wings).

16. In regard to women Village Level Workers, the number of 
persons tra in ^  during the First Five Year Plan was about 400 and 
the number under training was also about 400 out of the total of 5,048 
required by the end of the Second Plan. To meet the shortage it is 
proposed to open 2 additional centres and to increase the capacity of 
existing 9 centres from 20 to 40.

17. The representative of the Ministry of Conmiunity Develop
ment informed the Committee that the shortage of women Village 
Level Workers would tend to disappear gradually as in addition to 
4,600 Gram Sevikas programmed to be trained during the Second 
Plan period by the Food and Agriculture Ministry, about 6,000 would 
also be trained by the Central Social Welfare Board through the 
Kasturba Training Scheme.

C. Social Education Organisers
(a ) Role of Social Education

18. With the advent of independence and its concomitant need for 
developing social consciousness, it was realised that if the ideals of a



Welfare State were to be achieved, every Indian citizen must be made 
aware of his responsibility, not only to himself, but to his family, to
his local c o m m u n ity  and ultimately to the country as a whole. A
new concept of Social Education was, therefore, evolved which is 
peculiarly Indian in its development. The Planning Commission in
the First Five Year Plan characterised Social Education as the process 
of actively associating adults with the definition and solution of their 
problems. In the Community Development Programme which seeks 
upliftment of rural areas through community action, the role of Social 
Education covers almost all the aspects of life of the people in which 
improvement can be brought about by education. The technique is to 
use informal methods of education and to start a process of group 
formation ultimately resulting in organisation of the community as a 
whole.

19. The most important role of the programme of Social Educa
tion is to enthuse the rural population and to secure their participation 
in all the development activities including the recreational and cultural 
activities by organising exhibitions, kisan melas, fairs, festivals, folk 
dances, dramas, kathas, kirtans etc. Side by side programme of youth 
welfare, women’s welfare and child welfare are also taken up and 
efforts are made to raise the standard of primary and basic education 
by extending the services of school to the Community.

(b) Recruitment
20. The Community Projects Administration issued instructions 

for the guidance of the State Governments in respect of recruitment of 
Social Education Organisers prescribing a Bachelor’s Degree of a 
University as the minimum educational qualifications with relaxation 
in case of women candidates and those who had at least 5 years expe
rience of Social Work in a recognised institution engaged in Social and 
Village reconstruction activities,

21. It was laid down that the initial selection should be made by 
the State Governments through a selection board, the number of can
didates to be selected in this preliminary- selection being H  times the 
number of candidates required. This should be followed by a final 
selection on the basis of pre-selection training test of about 3 days by 
a selection committee consisting of Development Commissioner, Direc
tor of Agriculture, Director of Education and Principal of the Agri
cultural Extension Training Centre or Director of the Social Education 
Organiser’s Training Centre. It was also specified that wherever 
possible a member of the Public Service Commission should be 
associated with the selection board.

(c) Traininn
22. In the pattern of National Extension Service there is a provi

sion of two Social Education Organisers— one man and one woman—  
for every block. The C.P.A. in consultation with the Directors of 
Social Education Organisers’ Training Centres decided that the train

ing for the first batch should be for three months and for the subse
quent batches for six months. A syllabus of training was also laid
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down which included both theoretical and practical training including 
social services, rural economics, civics, co-operation, village extension, 
services, social education and allied subjects and religion, history and 
culture.

23. The conference of Directors of five Social Education Organi
ser’s Training Centres held in April, 1953, further recommended that 
the duration of the course in future should be of the five months fol
lowed by a refresher course of two weeks after a break of five months,, 
the break being utilised by the trainees for field work in their respec
tive project areas. The recommendation was accepted by the C.P.A.

(d ) Progress in Training

24. From 1-4-1953 five Training Centres were started with an in
take capacity of 40 each in a course, there being two courses in a year 
for the training of Social and Chief Education Organisers. The five 
Training centres were located at Nilokheri, Hyderabad, Gandhigram^ 
Shantiniketan and Allahabad. The first four Centres train the Social 
Education Organisers and the last Centre trains the Chief Social Edtt- 
cation Organisers.

25. The Centre at Nilokheri was set up directly under the Com
munity Projects Administration and the remaining four Centres are 
run under the auspices of established institutions at those Centres but 
are subject to the general control and supervision of the C.P.A.

26. In the first batch, 125 Social Education Organisers were train
ed from 1-4-53 to 30-6-53 and in the second batch 127 candidates 
were trained. At Allahabad Centre 64 Chief Social Education 
Organisers were trained in two batches and thereafter the Centre was 
utilized for training of Social Education Organisers.

27. From 1-1-55 a new Centre at Baroda was started under the- 
auspices of the Faculty of Social Work, M. S. University of Baroda 
to give specialised supplementary training to women Social Education 
Organisers for a period of 3 months. During 1955-56 the Centre a t 
Baroda was converted into a full-fledged General Training Centre for 
five months training for both men and women candidates. Two more 
Centres at Belurmath (West Bengal) and Udaipur were established and 
one Centre for training of Social Education Organisers for work ia  
tribal areas was also set up at Ranchi during the year 1955-56.

28. The conference of Directors Principals of Social Education 
Organisers’ Training Centres'Development Officers Training Centres 
held in December, 1955, recommended that training in Arts and C rafts 
should be included in the training course with a view to stimulate and 
evoke art consciousness among villagers.

29. At the end of the First Five Year Plan period 1327 Social 
Education Organisers were trained and 384 were undergoing training 
out of the total of 9856 required by the end of the Second Plan period. 
This left a balance of 8145 Social Education Organisers to be trained 
during the Second Plan period in the existing 8 training centres and



2  additional trainine centres proposed to be set up during the Second 
Plan period.
D. Rccraitment and trainiiig of Project ExecotiTe Officers and Block

Derelopment Officers
(a ) Project Executive Officers

30. (i) Recruitment: The Project Executive Officers are drawn 
from  the existing services and are given an orientation training course 
so  that they may handle effectively the programme of development of 
a  Welfare State. This is done because the basic idea is to trans
form the existing general administrative services into development 
services and not to create a separate development service.

31. (ii) Training: The Fourth Development Commissioner’s
Conference held in April 1953 recommended that the State Govern
ments should organise short term orientation and training courses 
for Project Executive Officers and that the part of training 
should be conducted in an Extension Training Centre along 
with Gram Sevaks. The first orientation and training course for the 
Project Executive Officers from different districts was held at Nilokheri 
from 21-7-52 to 16-8-52. The course was organised by C.P.A. with 
the assistance of officers of the Planning Commission, the Ministries 
o f Government of India, the State Governments, the T.C.A. and 
the Ford Foundation as also with that of a number of non-officials 
including Members of Parliament. The trainees apart from attending 
lectures, took part in regular work in the villages and the develop
ment work around Nilokheri and also visited selected projects to 
■study the work already done there.

(b) Block Development Officers

32. (i) Recruitment: The Community Projects Administration 
suggested to the State Governments in September 1953 that as the 
basic object was to transfrom the existing administrative services into 
•development services, the Block Development Officers at block level 
should normally belong to one or other of the existing administrative 
services and that the State Governments may decide whether such 
officers should be recruited into the State Civil Service or the Subordi
nate Civil Service. The C.P.A. suggested that the recruitment should 
be made by one of the following methods:

(i) through Public Service Commission or a specially constitut
ed Selection Board from existing members of State 
Civil Service or Subordinate Civil Service of persons 
who have shown special aptitude for development 
work;

(ii) by open market recruitment on a temporary basis or;
(iii) by promotion from the level of revenue officers and ins

pectors or demonstrators in agriculture, co-operative, 
animal husbandry, rural reconstruction departments and 
village level workers and block level workers, who have 
done outstanding work.



33. (ii) Training: A  special programme of training for Block 
Development Officers was approved by the Planning Commission early 
in 1954 and 3 Training Centres at Nilokheri, Hyderabad and Ranchi 
were started from April May 1954 for imparting orientation training 
to Block Development Officers deputed by different State Governments. 
1'he tentative Syllabus for the proposed course was drawn up in con
sultation with the Ministry of Home Affairs. The period of training 
was fixed as six weeks and the course consisted of lectures, group dis
cussions and village work.

34. The fourth Development Commissioners' Conference held in 
May 1955 recommended that the period of six weeks for the orienta
tion training should be extended to eight weeks and that the officers 
before being sent for training should be deputed to project areas for 
a period of two to three months for a preliminary training. The Con
ference further recommended that efforts should be made to develop 
one common institute at the various places where Block Development 
Oflicers. Social Education Organisers and Village Level Workers could 
be trained together.

35. The C.P.A. informed the Committee that the recommendations 
of the F'ourth Development Commissioners’ Conference were accepted 
and the coursc of orientation training for the Block Development 
Otlicers was extended to 8 weeks to ensure that they were fully 
itccjuainted with the various facts of the programme and its objective. 
The practice of giving two to three months field experience before 
sending them for training, was being followed in quite a number of 
States, but it was yet to become a universal practice.

36. At the end of f-irst Five Year Plan 885 Block Development 
Otficers uere trained and 64 v\ere undergoing training out of a 
tot'll of 4928 rc(.|ui:xJ up to the end of Second Plan period. This left 
a balance of '979 to be trained during the Second Plan period in the 
existing 3 T ' .ining Centres, the capacity of which is proposed to be 
increased froi i 30— 35 ti'* 50— 55 trainees in each course. The propo
sal to open 2 new schools during the Second Plan period was drop
ped as the increased capacity was expected to meet the requirements.

37. ( iii I Expenditure on training: The scheme of training is at
present sanctioned for a period of 3 years and estimated expenditure 
upto 31-3-57 is as follows:

Ford G ovt.
Funda- of

tion India
Share share

Rs. Rs.
Non-recurring . . . . . . .  3,81.000
RccTirrinp :—

1st Year 3,16,000
2nd Year . ..................................................1.58,000 1,58,000
^rd Year . ....................................... 1,05,300 2.10.700
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The Ford Foundation have given a grant of Rs. 2,04,000 for 
financing the scheme.

38. Expenditure incurred actually on the training centres during 
1954-55 and estimated expenditure to be incurred during 1955-56 
and 1956-57 is as follows:

Expenditure in Rs.

Name of Centre
Revised Budget 

Actual estimates estimates
1954-55 1955-56 1956-57

Nilokheri (Punjab)
Himayat Sagar (Hyderabad) 
Ranchi (Bihar)

i^34’937 
1,16,940 
1,11,638

88,100
99,900

1,10,700

1.15.000
1.22.000
1.19.000

39. A statement showing the existing and proposed centres of train
ing for B.D.Os. and the financial arrangements up-till the end of the 
Second Plan period is enclosed as Appendix IV.

E. Recruitment and training of health personnel

(a ) Health Programme

40. An integrated pattern for development of health services has 
been drawn up for the Community Project areas which combines both 
curative and preventive measures with emphasis on prevention. It 
aims at providing medical aid to any one who needs it by setting up a 
primary health centre in every Community Development BlcK'k. The 
centre is to consist of a dispensary, consulting nxim with diagnosis 
facilities and a ward of six beds with adequate equipment and staff.

41. In addition to the setting up of a primary health centre in each 
Community Development Block three maternity sub-centres are to be 
set up at three different places in the Block where maternal and child 
health work is to be carried out. Each sub-centre will be under the 
charge of a qualified mid-wife.

(b) Recruitment and training

42. On an asses.sment of the existing resources, it was realised that 
there would be no great difticulty in getting the requisite number of 
doctors, compounders and sanitary inspectors but the e.xisting facilities 
for training of lady health visitors and mid-wives would be insufficient 
for meeting the total requirements. A scheme was, therefore, finali.sed 
in consultation with the Central Ministry ' of Health for providing 
additional training facilities for lady health visitors and mid-wives. 
In addition arrangements were also made for training a new category 
of auxiliary personnel called “Nurse-Midwives” to bridge the gap in 
respect of lady health visitors who were not likely to be available for 
two to three vears.



n
(c) Progress in Training

43. Arrangements were first made for conducting 9 1 /2  months 
course in public health nursing in the College of Nursing, Delhi, for 
the senior health visitors for secondary health centres. The Ministry 
of Health arranged for two orientatign courses for (i) Health Instruc
tors teaching health subjects at the Extension Training Centres and (ii) 
health personnel (i.e. health visitors, doctors, midwives and sanitary 
inspectors) working in the Community Project areas at three centres 
viz., Sengur (West Bengal) Poonamalle (Madras) and Najafgarh 
(Delhi).

44. The orientation courses for health personnel were started on 
15-2-54 at Poonamalle and Najafgarh centres and on 15-3-54 at 
Sengur; the duration being eight weeks.

45. As regards the lady health visitors and midwives, 9 schools 
were sanction^  for the former and 12 institutions for the latter. In 
addition training for lady health visitors was also arranged at Lady 
Reading Health School, Delhi. Assistance was also given to 18 ins
titutions for the training of auxiliary nurse-midwives who were to make 
up the shortage of lady health visitors.

46. At the end of First Five Year Plan the position was as under:
(i) Health Visitors: 156 were under training out of a total of

2524 required upto the end of the Second Plan period. 
This left a balance of 2384 to be trained during the 
Second Plan period in 9 existing training schools capa
city of which is proposed to be increased.

( i i ) Midw ives: 657 were trained and 118 were under-going
training out of a total of 10,096 required upto the end 
of the Sccond Plan peritxi. This left a balance of 
9321 to be trained during the Second Plan period in 
the existing six training schotils capacity of which is 
proposed to be increased.

(iii) Auxiliary nurse-midM'ives: 554 were under training in
the existing 35 training schools.

(iv) Other heahh personnel: Three centres at Poonamalle.
Sengur and Najafgarh gave orientation training to 520 
health personnel and 41 were undergoing training at 
the end of December, 1955. Three Action-cj<m-Re- 
search C entres are propc>sed to be set up near these 
centres to deal \\ith problems concerning environ
mental sanitation and hygiene.

47. The Committee note that the position in respect of the train
ing of midwives is not satisfactor\ as onh 657 have been trained and 
118 are undergoing training out of a total of 10,096 required upto 
the end of the Sccond Plan period. The Committee, therefore, re
commend that the Ministry of C ommunity Development should serious
ly lake this matter up with the He.ilth Ministry to make satisfactory 
arrangements to complete the training in time.



F. Recruitment and training of Veterinary Staff.
48. The Third Development Commissioners’ Conference held in 

May, 1954, pointed out that there was shortage of trained personnel 
in tihe field of Animal Husbandry, such as Veterinary Doctors, Veteri
nary Assistants, Stockmen etc.,,and recommended that arrangements 
should be made for adequate training facilities for such personnel.

49. The annual turn over from the existing Veterinary Colleges 
was about 275 to 300 graduates. Ten new colleges were sanctioned 
for conducting 2 years' Emergency Diploma courses and 5 additional 
shifts were sanctioned in the existing col!ogc> having 4 years course 
during 1954-55. As a result of this 1000 diploir.a holders in Veteri
nary Science and 340 Veterinary Graduates were expected to be avail
able in 1957 and 1959 respectively.

50. As an interim measure it was also proposed to utilise graduates 
in Agriculture who had specialised in Animal Husbandry to function 
as Block Level Extension Othcers for Animal Husbandry.

G. Recruitment and Traininf* of personnel of cottage and small scale
industries.

51. Ih e  I'ourth Dc\clopmenl Commissioners' Conference held in 
May. 1955. reconiniended that to begin with 26 pilot intensive deve
lopment projecls of cottai!c and small scale industries should be started 
in the Community Project and N.E.S. areas. The Government of 
India accepted the recommendation and appointed a Committee to 
ensure co-ordination and concentration of intensive development of 
cottage and small scale industries in the pilot Projects.

(a) Recruitment and Training of Industries Officers.

52. (i) Recruitmetu: The C.P.A. issued instructions in May.
1955. for appointment of one Conmiunity Project Oflicers (Indus
tries) of the status of a Project Executive Oflicer in each area. He 
was to be selected by a Commitee presided over by the Development 
Commissioner and consistinj: of the Director of Industries. Joint 
Director ( Industrie'^ i. Registrar of Co-operative Societies and Re
gional Director (Ministry of Commerce and Industry) as members. 
It W'as specified that a suitable junior I.A.S. Officer, if available might 
be considered and if recruitment was made from the open market 
candidates with basic technical Mualifications might be considered 
Three n:»iiies >^.ccica m the order of prefe.c icc hv the Committee were 
required to be sent to the Ministiy of ( v Industries for
final selection.

53. ( i i ) Traininf’-. It has been arraneet! that the officer thus ap
pointed would undergo two months training in Bombay to Ix' arranged 
by the Ministry of Commerce and Industry in addition to one month's 
pre-service training in the Community I'roject area selected for inten
sive development. The two months trair.ing at Bombay would be 
carried out in collaboration with the .A.ll-India Boards, e.g. All India 
Khadi and village Industries Board Small Scale Industries Board and 
the All-India Handloom Board.
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(b) Progress in Training.
54. (i) Community Project Officers {Industries): In each of

the Pilot Projects taken up for intensive development of cottage and 
smaU scale industries, a special officer exclusively incharge of the pro
gramme was appointed and deputed for a short course of training dur
ing 1954-55.

55. (ii) Block Level Extension Officers {Cottage and small scale
Industries) : As in Pilot Project areas, an officer exclusively for the
cottage and small scale industries programme was to be posted in each 
of the Community Development Blocks. The Ministry of Commerce 
and Industry arranged for their trainmg at the four Regional Service 
Training Institutes set up at Faridabad, Bombay, Madras and Calcutta. 
The training course lasts for a period of 6 to 7 months where the 
C'fficers receive instructions regarding the industries programme under 
the various All India Boards. 63 officers were undergoing training in 
these institutions during 1955-56. Another batch was to receive train
ing at the Nasik Vidyalaya under the aegis of the Khadi and Village 
Industries Board which agreed to train 5,000 officers at the rate of 
500 per year. The course for the first batch of 100 officers commen
ced at Nasik and Ahmedabad Vidyalayas from l-lJ-1955 , for a period 
of one year.

56. (iii) Instructors: With a view to giving an orientation to 
ihe Village Level Workers under training at the various Extension 
Training Centres in the Khadi and Cottage Industries programme, 
the Khadi Board agreed to train about 100 instructors— 50 in Khadi 
work and 50 in village industries work. They would be posted in 
various training institutes of Village Level Workers.

57. At the end of the First Five Year Plan 64 Block Level Ex
tension Officers (Cottage Industries) were trained and 79 were un
der going training. In addition 141 Block Level Extension Officers 
(Village Industries) were undergoing training. This left a balance of 
1894 Block Level Extension Officers (Cottage Industries) and 121-i 
of Block Level Extension Officers (Village Industries) to be trained 
during the Second Five Year Plan period.

58. The representative of the Ministry informed the Committee 
that the facilities for the training of officers in the field of Cottage and 
Small Scale Industries were adequate. He added that an integrated 
programme of training was planned, 8 months under the institutions 
set up by Khadi Board and 4 months under the institutions of Small 
Scale and Cottage Industries Board. He further added that they 
would be able to produce adequate number of trained personnel.

H. Training of personnel for Co-operatives

59. The Fourth Development Commissioners’ Conference held 
in May, 1955, recommended that with a view to executing maximum 
programme for organising Co-operative Societies, the co-operative 
staff at State Hcauquarters and in the field should be sufficiently
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strengthened and properly trained in co-operation and extension 
methods and there should be a separate officer on the staff of the 
N.E.S. for co-operation. The present arrangement to have one officer 
for co-operatives and Panchayats was not considered satisfactory.

60. The Ministry of Food and Agriculture in consultation with 
the Reserve Bank of India finalised a scheme for training of Co-opera
tive Officers in 1954-55. Out of the 8 Training Centres proposed to 
be set up 3 were located at Uttarpara (West Bengal), Kotah (Rajas
than) and Gopalpur (Orissa). The course is for 10 months duration 
with an interval of 6 weeks for study tours. Each Centre will train 
100 trainees per year.

61. 309 officers were under training out of a total of 4928 required 
up to the end of Second Plan period. This left a balance of 4619 
officers to be trained during the Second Plan period in 5 existing Train
ing Centres and 3 new Training Centres proposed to be set up during 
the Second Plan period.

62. The representative of the Ministry of Community Develop
ment informed the Committee that on the co-operative side there was 
the Central Council of Co-operative Education under the aegis of the 
Reserve Bank of India which provided facilities for the training of 
co-operative oliicers at various levels including the Block Level. For 
subordinate officials below the Block Level, the State Governments 
afforded their own facilities.

I. Suggestions regarding recruitment and training of staff for 
Communit> Development Programme.

63. The review of recruitment and training of various cate
gories of staff for Community Development Programme during the 
First Plan has brought out the following deficiencies:

(i) Recruitment and training of staff in a number of caiego
ries have lagged behind the requirements for the ini 
plementation of the programme with the result that 
this has been a major hurdle in the progress of the 
development programme during the First Plan.

( i i ) The minimum qualifications laid down, the pcricxl ol
training and the nature of training were fixed on an 
ad hoc basis with the result that they varied from 
State to State and from time to lime.

(iii) In several cases due to an acute shortage of personnel
required, the training period was drastically curtailed. 
It had not always l^en possible to arrange refresher 
courses for such personnel, who had received inade
quate training.

64. This state of confusion has been partly due to very rapid ex
pansion of the Community Development Programme. With the ex
perience gained during the last four years and in view of the clear
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objective of covering the entire rural area by the N.E.S. programme 
by the end of the Second Five Year Plan, a stage has come when an 
overall integrated view should be taken of the requirements of diffe
rent categories of staff, their mode and rate of recruitment, the period 
and nature of training and the training facilities to be provided. In 
regard to the requirements of staff, the Committee were given to 
understand that a special wing has been created in the Home Ministry 
to take an overall picture of the requirements of the technical person
nel in various categories in the country. The requirements of person
nel during the Second Five Year Plan for the Community Develop
ment Programme have already, been indicated by the C.P.A. and are 
as given in Appendix II. The Committee suggest that the C.P.A. should 
call a Conference of all Devefopment Commissioners at an early date 
mainly for the purpose of ascertaining the detailed requirements of 
trained personnel in various trades and with a view to ensure that 
the recruitment and training programmes during the Second Plan will 
be commensurate with the requirements.

65. Regarding the recruitment and training of staff, the Commit
tee are glad to note that the Community Projects Administration has 
already realised the necessity of making an overall survey and have 
appointed an Expert Committee with the following terms of reference:

(a) To examine the entire subject of training, both initial and
follow-up, and make suitable recommendations in res
pect of the following categories of Project personnel;

( i ) Gram Sevaks.
( i i ) Gram Sevikas.
(iii ) ScKial Education Organisers.
( iv ) Block Development Officers.
(v> Orientation Training of Health Personnel.
( v i) Block l,evel Subject-matter Specialists.
(vii) Extension Officers in Cottage Industries.
( viii) Extension Officers in Co-operation.
( ix ) MLsceilaneous i.e. Multi-purpose Overseers.

(b) The examination \sould include;
(i) Method of selection of trainees.
( i i ) Contents of the training.
( iii) Organi.sation of the training programme.
(iv) Inspection of Training Centres.
( V ) Evaluation of the training programme.

66. The Committee would, however, like to make the follo\xmg 
broad suggestions in this connection;

f l )  In the case of Village Level Worker, the minimum quali- 
tication of matriculation may be relaxed if the candi
date is otherwise suitable.
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(2 ) A certain percentage of vacancies in various categories
may be earmarked for candidates belonging to schedul
ed castes and scheduled tribes; other qualifications be
ing equal.

(3 ) As far as possible the candidates recruited for the posts
of Village Level Workers should belong to rural areas.

(4 ) A written undertaking should be taken from each candi
date recruited for Community Development programme 
that he would be prepared to live in villages. The 
Headquarters of Village Level Workers and other cate
gories of staff for Community Development programmes 
should be in villages as far as possible.

(5) Training Centres for the Village Level Workers and other
categories of staff should as far as possible be kx:ated 
in villages.

( 6 ) Advisory Committees consisting of officials and non-offi
cials should be formed for each training centre esta
blished for the training of different categories of staff.

(7) The Community Development programme offers a wide
scope of employment. The Committee, therefore, sug
gest that the Community Projects Administration should 
bring out a pamphlet giving the different categories of 
staff required for Community Development work, their 
minimum qualifications, the mode of recruitment, the 
approximate number of candidates required State-wise, 
the period and nature of training and the prospects ot 
their future promotions. This pamphlet should be libe
rally circulated in schools and universities.

( 8 ) The avenues of promotion of different categories of staff
employed in the Community Development Work should 
be decided and made known to the staff. There should 
be a liberal provision for promotion of Village Level 
Workers to higher posts. A minimum percentage of 
such posts nwy be earmarked for being filled by the 
promotion of Village Level Workers. .Such promotions 
may be given effect to primarily on the basis of pood 
results achieved in the areas under the charge of Villace 
U vel Workers.

(9 ) The training programme of the personnel required tor ihe
work of Community Development Programme, should 
include a working knowledge of the country’s Five 
Y e ^  Plan. No efforts should be spared to inspire the 
trainees with a living faith in the Plan .so that they may 
perform their duties with zeal and with a missionary 
spirit to work among the village people.
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In the opinion of the Committee higher the rank of the candi
date scleceted, greater should be the stress'on the pos
session of the qualities referred to above.

The feasibility of utilising the services of leaders connected with 
All India Khadi Board and All India Village Industries 
Board in the selection of suitable candidates, mi?ht also 
be examined.
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ill _  CONFERENCES, SEMINARS & STUDY TOURS
A. Introduction

67. Community Development is a vast multipurpose programme 
which seeks to bring out an all-round development in rural India. It 
has to deal with more than 80 per cent of the population of India, 
and has. therefore, to cope with a large number of complex problems 
that arise from time to time. These problems cannot be solved satisfac
torily in isolation. Pooling of experience and free and frank discus
sions from time to time are necessary for arrivinc at satisfactory solu
tions. Holding of Conferences and Seminars, therefore, where the 
workers of all levels get an opportunity to assemble, exchange views, 
discuss common problems and benefit by the experience of each other 
is a very good medium through which a sort of self-evaluation is pos
sible. The other helpful way is the arranging of study loiJts of field 
workers from one area to the other. This has a great educational value 
and it widens the mental hori/on of workers by creating in them .1 
desire to adopt better practices and procedure seen elsewhere.

68. The Committee are glad to note that the ( ommunity Projects 
Administration realised the need of Conferences and Seminars for 
developing better ideas helping creative thinkini: about matters of 
policy and solution of problems and laid down definite prcx:edure for 
holding intra-State and inter-State Seminars of workers and all India 
Conferences of Development Commissioners.

B CONFERENCES AND SEMINARS HELD
(a) First Development Commissioners' Conference

69. In order to promote a concerted apprt>ach and to establisli 
uniform procedures in the implementation of the ( ’ommunity Project 
scheme in the different States, a weeks' conference on C iMiimunity Pro
jects was held m Delhi by the C .P.A. with the DeveU»pment Commi'' 
sioners of the .State Governments in May. 1952. The Prime Minister 
inaugurated the conference on the 7th Ma>. 1952 in the Centra! Hall 
of the Parliament House.

70 In this Conference general problems relating to Community 
Developnrjnt Programme, namely, field operations, training of oflicers. 
financing and accounting procedures, publicity, {^copies' participation 
ctc. were discussed and certain tentative conclusions reached,

fb) Second Development Commissioners' C onference

71. The Second Development Commissioners’ Conference t>n 
Community Projects was held in New Delhi from 16th to 19th April. 
1953 under the chai»-manship of Shri V. T. Krishnamachari, l^jput)
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Chairman, Planning Commission. Besides reviewing the progress of 
work in the Community Projects in different States, the Conference 
considered a number of questions viz., organisation of National Ex
tension Service and expansion of the Community Development Pro
gramme, the training programme for the Community Projects per
sonnel, procedures for the implementation of the Community Develop
ment Programmes, peoples’ participation, supplies etc.

(c) Third Development Commissioners’ Conference

72. This conference was held at Ooatacummand from 27th to 
30th May, 1954. One important point discussed at this Conference 
was the question of extending the operational period of the Commu
nity Projects/Blocks allotted in 1952-53. It was recommended that 
the peric^ of 3 years for intensive development being inadequate 
should be suitably extended. The matter was accordingly placed be
fore the Central Committee which approved the extension of the 
period of these Projects/Blocks by one year i.e. from 30.9.56.

fd) Fourth Development Commissioners’ Conference

73. The Fourth Development Cbmmissioners’ Conference was held 
at Simla from 9th to 12th May, 1955 which made important recom
mendations relating to Agriculture. Cottage Industries. Cooperatives 
nnd Social education.

(e) Fifth Development Conunissioncrs' Conference

This conference was held at Nainital from 5th to 7th May, 195t>. 
It reviewed the operational position and made useful suggestions in 
respect of the programme for Cottage Industries. Cooperation. Agri
culture. Medical and Public Health. Social Education. Housing and 
Irrigation. The conference also considered the question of the plan
ning of programme for Second Five Year Plan period and offered 
useful suggestions in respect of programmes for pre-extensive period, 
pre-intensive period, intensive period and po>t intensive period and 
the training of staff. The conference recommended certain steps for 
enlisting greater participation of the people in the programme by (i) 
developing village institutions (ii ) vitalising the Project Block Ad- 
visor>' C ommittee (iii) encouraging non-official organisations and 
complementar)' programmes and ( iv ) transforming the existing pro
gramme to a people’s programme with government participation. So 
far as the seminars and study tours are concerned, the conference re
commended that the non-officials should be brought together in semi
nars organised by the Community Projects Administration and the 
state governments and that the non-officials should be deputed along- 
with the officials and not separately, on study tours in India. The con
ference also recommended the constitution of Study Circles at Block 
and Village levels, to encourage forum for discussion on common prob
lems connected with the programme.



Semitiars.
75. In order to enable the supervisory and technical personnel 

engaged in Community Projects to benefit by mutual exchange of infor
mation and experience it was decided that such staff be brought together 
in seminars and short term in-service training courses. It was decided 
that the expenditure for this purpose as also for arranging excursions 
for gram sew'aks, social education organisers and other field staff wouFd 
be met out of the funds which would be made available by the Ford 
Foundation.

76. The principal objectives of these seminars have been (a) to 
get the benefit of varied experience so far in the field, (b) to pool 
together opinions and ideas on methodology, (c) to encourage group 
thinking (d) to develop common understanding, and (e) to arrive at 
certain accepted methods of approach which have proved successful.

C. Seminars for Non-officials
77. The C. P. A. informed the Committee that some of the Slates 

had already organised seminars exclusively meant for non-official 
members of the Project Block Advisor)’ Committees. The C. P. A. 
lidded that one of the results of such seminars was that the non-oflicial 
co-operation was forthcoming in large measure in the planning and 
implementation of the programme and that the response from the non
official members was satisfactory. The Committee suggest that this 
practice should be extended to other Slates also.

D. Study Tours
78. The C. P. A. informed the Committee that study lours for 

Project personnel including top development officers were organised by 
the C. P. A. in India and abroad as under: —

( i ) Under the All-India study tours, ihree teams of about 14 to 15 
officials e.g. Block Development Officers. Lxtcnsion OlFicers. Village 
Level Workers, Social Education Organisers etc. were drawn from the 
States and the tours were of an All India nature spreading over a 
period of about M monllis each. Two other teams for the All-India 
study tours to complete all States were proposed lo be organised 
during the year 1956-57. The expenditure on each of these tours 
was anticipated to be about Rs. I6,()(K) These tours enabled the 
participants to assess the achievements made by other States in the 
implementation of Community E>evelopment Programme. It wa.s. 
therefore, hoped that these tours would assist them in overcoming 
difficulties in the execution of the programme, of their own Slates. 
The selection of the members of the parly was made by the C.P.A. on 
the basis of recommendations received from the State Governments.

rii) For study lours outside India, it was decided to send out two 
teams in the beginning consisting of five to six officers in each to in
vestigate the scope of facilities to study various facets of Community 
Envelopment Programme in countries outside India. One such team 
toured Europe and Israel and the other .South-East Asian countries
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and the U.S.A. Both these teams have already returned to India. 
On the basis of the reports received from these two teams regarding 
the availability of facilities for study, future programme for study 
tours outside India will be drawn up. The estimated expenditure on 
the first study tour outside India was anticipated to be Rs. 46 ,400/- 
and on the second team on tour Rs. 72,000.

F3. Study Circles
79. The representative of the Ministry informed the Committee 

that study circles had been constituted in a number of States. Perio
dical meetings took place at Block, level which were as frequent as 
once a fortnight or once a month. The Village Level Workers and 
Block Development Officers and Specialists discussed their day to day 
problems freely in such meetings. The representative further added 
that the distance which normally existed bet\Aeen officers at different 
levels tended to disappear as a result of such meetings.

F. Expenditure on seminars

SO. The C ommunity Projects .Administration informed the Com
mittee that so far 17 Seminars were held during the Ixst three years
i.e. 1953-54. 1954-55 and 1955-56 on the regional basis and the 
following expenditure was incurred: —

195.^-54 Rs. 31.439 -
1954-55 Rs. 64.243 -
1955-56 Rs. 70.000 -

Total Rs. 165.682 -

HI. Travelling and other expenses of the delegates from the State 
Ciovernments who attended the Seminars, except for the first series, 
were met by the respective Slate Governments. Besides some expen
diture was also incurred by the States in which the Seminars were held. 
The expenditure incurred by the Community Projects Administration
on .Seminars was met out of the Ford Foundation Grant of
Rs. 1.80,000

G. Suggestions
82. The Committee appreciate the ctTort> made in respect of hold

ing Conferences and intra-Staie and inter-Siate Seminars for the bene
fit of the field workers. They have the following suggestions to offer 
in this connection:

li)  The Committee have noticed that ihe>c Conlcrenv.es and
Seminars virc some times held in towns and cities. They
recommerul that, in future, all such conferences,
seminars, camps, exhibitions etc. in connection with 
the Comnmnity Development Programme must invari
ably be held in villages.
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(ii) The Gram Sewaks and Extension Officers should be en
couraged to take more active part in seminars and 
specially in Inter-State Seminars.

(iii) The non-officials specially the members of the Project/
Block Advisory Committees should be deputed along 
with officials on study tours in India, as it will increase 
contact of officials and non-officials and encourage non
officials to take more interest in the programme.

(iv) The study tours in foreign countries should be undertaken
only when it is assured that there is something worth 
studying in those countries which would be helpful in 
improving the existing development programme in 
India and the personnel should also include selected 
field staff.

(V) The study circles should be constituted at the Block level 
and in Village level workers' circles in all States as 
recommended by the Fifth Development Commission
ers' Conference held in May. 1956, and officers of all 
levels should be encouraged to take active part in the 
meetings which should be held at least once a month.

(vi) The holding of melas. fairs and exhibitions should be
generally encouraged in the villages and specially at 
the time the seminars and conferences are held where 
the various improved methods in agriculture can be 
demonstrated with advantage to the village people.

(vii) The decisions arrived at Development Commissioners' Con
ferences should be promptly implemented as these deci
sions represent the collective agreement of the Develop
ment Commissioners of all the Slates and there should 
not be any difficulty in their uniform implementation. 
It would 1^ useful for the C.P.A. to publish a pamphlet 
containing infonnation about the action taken by the 
various States on the recommendations of the Develop
ment Commissioners’ Conferences.

(viii) Special care should be taken to ensure that Harijans and 
women workers invariably attend these conferences, 
seminars, camps, tours etc.



IV— PEOPLE’S PARTICIPATION

A. Introduction
83. The Deputy Chairman, Planning Commission, in his address 

to the Fifth Development Commissioners’ Conference held in May,
1956, rightly pointed out that the two most important considerations 
lor assessing the success of the Community Development Programme 
were: ( 1 ) universality of the family approach and ( 2 ) the uplift of 
the underprivileged classes. Special care would have to be taken to 
ensure that all families in the village benefit by them, that every 
family has a plan of improvement for which it is assisted. He stressed 
that nothing would cause greater damage to the movement than that 
there should be grounds for believing that its benefit were confined to 
small sections of the community and that the underprivileged sections 
viz., the smaller landholders and tenants and landless labourers did not 
share in them. Development programmes would have to be so devised 
and organised that these latter would be enabled to improve their con
dition progressively so that inequalities might be reduced and a sense 
of solidarity and partnership in a great endeavour might be created 
in the community.

84. If. then, the aim of the movement is to produce a beneficial 
impact on the lives of some sixty million families living in 5,50,000 
villages, ii I . ohvi )Un that such a movement cannot be successfully gen
erated and sustained by the Government machinery' alone. A very 
active participation of the people concerned and their sustained con- 
lidencc and co-opcration are a sine-qua-non for the success of the 
niovenicnt.

85. The C omnumity Development Programme, should therefore, 
seek to discourage people from relying exclusively on official assist
ance. It should also aim at promoting habit of self-help among the 
people. Government help being provided where necessarv. It is, 
therefore, rightly called the aided self-help programme or the people’s 
prograinnic with Government participation.

The officials encaged in the uork of Community' Develop
ment Programme should have a greater exchange of ideas 
vsiih the non-ofiicials. particularly those who have devoted 
some time t*' the problems of Community Development Pro
gramme and study them by on the spot observations. The 
Committee have no doubt that comments and suggestions 
from such public men will be of considerable value to the 
authorities in arriving at right judgments and shaping their 
policie<». This metluxl will also serve to remove the impres
sion that non-orticial co-operation is discouraged.

•\s a matter of interest, the Committee enclose herewith 
some comments and suggestions regarding the working 
of Community Projects by Public men vide Appendix V,
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B. The ways and means to enlist People’s Participation

86. The importance of enlisting the people’s participation was 
recognised and the following provision was made in the First Five 
Year Plan in this respect:

“While on the subject of organisation it is necessary to 
stress the importance of ensuring, right from the start, the 
people's participation, not merely in the execution of the 
Community Development Project but also in its planning. 
This, in fact, is the very essence of the programme.

The Community Development Programme aims at the 
establishment of a suitable organ to ensure participation of 
the villagers at the planning stage. It contains provision for 
the setting up of a Project Advisory Committee. It is intend
ed that the Project Advisory Committee should be as repre
sentative as possible of all the non-official elements within the 
Project area. In securing participation of the villagers in the 
execution of the programme, the C.P.A. will avail of all 
non-official local voluntary organisations and specially the 
Bharat Sevak Samaj”.

87. The P.E.O. in the First Evaluation report, while emphasising 
the need of people's participation in the programme observed that in 
all schemes of Community Development people’s participation ma\ 
consist in following a certain practice use of improved seed or il 
may extend to sharing in the supply of labour or material necessar> 
for constructing a work of local utility. In both the cases it was for 
the people to say for themselves what participation they can offer. 
So far as tfie means to enlist people’s participation are concerned the 
P.E.O. in their Third Evaluation report indicated that Panchayats and 
Co-operatives are the two democratic institutions on which the whole 
effort of rural development and reorganisation of the rural economy 
would increasingly rely.

88. Mr. Carl C. Taylor in his recent critical analysis of India's 
Community Development Programme rightly emphasised the follow
ing three methods of enlisting people’s participation:

(i) Development and use of local leaders.
(ii) Development of voluntary organisations, 

n ii) Development of local institutions

C. Advisory Committees

89. In order that people may participate enthusiastically in the 
Development Programme, il is necessary that they should recognise 
the programme as their own, and not as something superimposed by 
an external agency. It is. therefore. nece?^sary to consult the local 
leaders and representatives of the people, at the various stages of the
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tormulation of the programme. The Advisory Committees, at differ
ent levels can, and should play a useful part in this respect.

(a ) Central Level
90. At the central level there is no Advisoty Committee consisting 

of non-officials. There is, however, a provision for an Advisory 
Board of officials at the Centre to assist the Central Committee, con
sisting of Secretaries of the Central Ministries of Food and Agricul
ture, Finance, Health and Education, the Additional Secretary of the 
Central Ministry of Natural Resources and Scientific Research and the 
Government of India’s nominee of the Indo-U.S. Technical Fund. 
The representative of the Ministry of Community Development in
formed the Committee that this Advisory Board was not functioning 
and can be considered as defunct. In its place a kind of Action 
Committee was functioning consisting of the representatives of various 
Ministries and the Secretaries of various Boards. In this connection, 
the Committee would like to draw attention to their earlier recom
mendation made in para 35 of Part I of the Report on the C.P.A. for 
the formation of a Central Advisory Committee.

91. Another suggestion that the Committee would like to make 
is that the Members of Parliament and of different State legislatures 
may be associated with the formulation and progress of programmes 
in their respective Slates. A conference of the M.Ps. of a particular 
State may ^  periodically called by the Ministry of Community Deve
lopment and they may Ix; acquainted with the progress of the pro
gramme and the difliculties which retard progress in their State. This 
might result in useful suggestions to overcome such difficulties.

(b) State Level

92. At the state level there is a provision for a State Development 
Committee consisting of the Chief Minister and Ministers in charge 
of Development Departments for laying down general principles of 
policy. The Development Commissioner in the State Ls the Secretary 
of this Committee. There is no provision to associate non-officiak 
with this Committee. The representative of the Ministry of Com
munity Development informed the Committee that the State Develop
ment Committee was at present only a Committee of Ministers. The 
representative further added that the question of associating non- 
ofticials with the State Development Committees was considered by the 
Fifth Development Commissioners’ Conference and they made no re
commendations on the ground that the State Development Commit
tees deal with the entire Five Year Plan and were not solely concerned 
with the Community Development Programme. He addkl that in 
certain States, however, as in U.P. there was a State Planning Board 
which consisted of non-officials. In U.P. there was also a Committee 
of the legislators which met once in six months and discussed the Five 
Year Plan and the Community Project Programme. The Committee 
are of the opinion that the State Development Committee as it is con
stituted today cannot be expected to function as it should do because
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it consists of Ministers who are already over-burdened with work. The 
Committee, therefore, recommend that an Advisory Committee should 
be formed and associated with the planning and progress of Com- 
munity Development Programmes at the state level. This Advisory 
Committee should consist of officials as well as non-officials. The 
non-official members may include legislators as well as eminent eco
nomists or sociologists or those who have given thought to the pro- 
blons of Community Development Programme.

(c) Project or Block Level

93. At the Project level, the Planning Commission did envisage 
one Advisory body to enlist the co-operation of the people’s leaders 
and representatives in the formulation and execution of the pro- 
granmie. Every Project or Block in a District has a Project or Block 
Advisory Committee, the membership of which comprises of principal 
officials, local Members of Parliament, of the State Assembly, repre
sentatives of District Boards or Village Panchayats, multipurpose Co
operative Societies, Bharat Sevak Samaj, prominent agriculturists and 
other social workers. These committees are required to assist in the 
planning, formulation and implementation of the development pro
gramme in the Project or Block and in enlisting people's active parti
cipation in the execution of the programme through their voluntary 
contributions in cash, kind or labour. The Project or Block staff are 
also required to help in organising people s participation on a syste
matic basis. Non-official members of these committees are nominated 
by the District Collector.

94. The C.P.A. informed the Committee that the experience so 
far gained had shown that for various reasons these committees were 
not functioning as effectively as was expected and that the matter had 
been carefully reviewed and it was proposed to introduce an elective 
element in these committees.

95. The experience of these Advisory Committees has unfortunate
ly not been very satisfactory, as will be seen from the following obser
vations of the Programme Evaluation Organisation:

“There are very few instances indeed in which these com
mittees have worked as they were intended to work. 
Members of the Committee were expected to be active 
participants in development work at all stages, from plan
ning to execution. The expectation was that these Com
mittees, consisting of District heads of departments and of 
prominent non-officials including local members of legisla
tures and representatives of local bodies, would meet 
regularly, and that they would function in the same corpo
rate manner in which all Community Development bodies 
are expected to function. But unfortunately, several cir
cumstances combined to thwart these expectations. Many 
of the departmental officers and non-official members tended 
to avoid them. Some among the latter utilized the occai*ion
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to assert their particular points of view. In  quite a lew 
cases toe first meeting was the only held in the year.”

( 1st Report, May ’54 .).

“Advisory Committees continue to be ineffective and in 
many projects they are virtually non-existent. Meetings of 
the Committees do not take place for months together and 
when they do, they are confined mostly to routine matters. 
The general attitude on the part of the members has been 
one of indifference and lack of interest and where interest 
has been shown this is very often of a parochial, sectional or 
even personal kind which has proved more of an impedi
ment than a help in the programme. The objective of 
securing participation in development work of representa
tives of the departments concerned on the one hand and of 
the people on the other for which these Committee were 
constituted is not being realised.”

(2nd Report, April ’55.).
“While Advisory Committees continue to be ineffective in a 

large number of projects, there has been improvement in 
several cases as a result of organisational improvements.”

(3rd Report, April ’56,).

96. Mr. M. L. Wilson in his recent report on a Survey of Com
munity Development Programme in India observ'ed as under regarding 
the importance and working of Advisory Committees:—

“In the present organisation of the programme, the Block 
Advisor)’ Committee can be a vei7  important institution. 
It can be used both for developing participation of the 
people, and for bringing about the public opinion and 
understanding which are the basis for participation not only 
of the people but also of legislators and leaders of public 
opinion. I was disappointed to be informed in some cases 
that the Block Advisor)’ Committee programme is not going 
very well at the present time.”

97. What are the reasons for this ineffectiveness of the Advisory 
Committees? The Committee are inclined to agree with the following 
diagnosis of this malady, given by Mr. Carl C. Taylor:—

“My own observation in India and in a number of other 
countries leads me to the conclusion that the claim on the 
part of officials that they desire non-official advice in order 
to keep their programme democratic and down to the re
cognised needs of local areas, is often a doubtful claim. 
At least part of the cause of poor attendance of non-official 
members is the fact that some Government servants would 
prefer to run their programmes without interference from 
outsiders. It is probably true that some persons seek mem
bership on such committees in order to enhance their social, 
and sometimes their political standing.”
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98. The Director of P.E.O. informed the Committee that some 
efforts were made to draw the Advisory Committees more actively in 
A e programme. For instance, efforts were made to hold the meet
ings of the Committees not always at the Headquarters of the Taluk 
but also sometimes in the villages in the Project under the chairman
ship of non-officials. At some places the Advisory Committees were 
too unwieldy and they were reduced by dropping members who were 
not interested. The Director, however, suggested that the Advisory 
Committee should be the sub-committee of the District Local Board 
at District level and so at Taluk or Tehsil level. The approach was 
that one could not distinguish between the Project/Block Advisory 
Committee and the Statutory non-ofl5cial Committee which would be 
responsible for overall direction of development programme in that 
particular area as one could not keep advice and statutory obligations 
separate in development work. The twin objectives of these commit
tees, that is, (i) securing active co-operation of the departmental 
officials at the District or lower level, and (ii) enabling non-officials to 
participate actively in planning and implementation of development 
programmes, can only be achieved if the organisational improve
ments were accompanied by steps for reorganisation of these com
mittees on the lines suggest^.

99. The future set-up of the Block Advisory Committee as sug
gested by the C.P..^. and accepted at the Fifth Development Commis
sioners’ Conference held in May, 1956, is as under:—

(i) All presidents of the Panchayats within the Block.

(ii) Members of Parliament and members of the State legisla
ture from within the Block.

(iii) A representative of the Co-operative Societies function
ing in the Block.

(iv) A representative of the women’s organisations, if any, in
the Block.

(v) A member from any other social service institutions or
associations functioning within the Block such as
Bharat Sevak Samaj.

100. In the case of Blocks which have a very large number of 
Panchayats, say about 15, the Presidents will elect from amongst 
themselves not more than 20 and not less than 15 to sit on the Block 
Advisory Committees. Members of the Central and State legislatures 
will be ex-officio members of these Committees. The Vice-Chairman 
of the Advisory Committee may be a non-official.

101. Regarding the meetings, it was recommended by the Fifth 
Development Commissioners’ Conference that there should be an 
annual meeting, the date for which should be fixed sufficiently in 
advance and intimated to all members, at which the annual pro
gramme of work should be considered and also as many important
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items as are not of an emergent nature. This annual meeting sho^d  
be followed by another meeting after six months, the date for which 
should also be fixed sufficiently in advance, wherein the progress of 
work should be reviewed. This procedure should enable members 
of the Lx)k Sabha to participate, they wanted to, in at least two 
important meetings of the Block Advisory Committee in a year. The 
dates for other meetings of the Committee would also be communicated 
to all concerned well in advance. The Committee hope that no time 
will be lost in implementing these suggestions in various States.

102. The Committee are of the opinion that these Advisory Com
mittees cannot be expected to work in a very satisfactory manner 
unless they have some statutory obligations. The Committee make 
the following suggestions to vitalise the Project/Block Advisory 
Committees and to enable them to perform properly the functions 
which are expected of them:

(a) The composition of the Advisory Committees should not 
be too unwieldy and should be limited to not more than
20 non-official members.

(b ) The Advisory Committees should have statutory obliga
tions to meet and transact business entrusted to them.

(c) The meetings of the Advisory Committees should be held 
in rotation in different villages in the Block.

(d ) The Chairmanship of Advisory Committees should not be 
confined to District Magistrates only and should be 
thrown open to non-officials as well.

(e) The present Advisory Committees are only a half-way- 
house towards the establishment of a proper unit of local 
self Government in the Blocks and so the possibility of 
establishing a proper and satisfactory local self governing 
body at the Block level be explored as there is nothing 
at present of that nature in between the village Panchayats 
on the one hand and the State Governments on the other.

(f) The members of the Panchayats sitting on the Advisory 
Committees should be those who are duly elected by ail 
the members of the Panchayats in the area and not neces
sarily the surpanches or the members nominated by the 
surpanches.

(d ) Village Le\e!

103. At the village level, the Gram Panchayat should be brought 
more actively into the picture, in regard to both planning and execu
tion of the Community Development Programme. The V.L.W, and 
the various subject-matter specialists (i.e. the extension officers) 
should hold at least one formal meeting every three months with the 
Panchayat. At this meeting, all the problems of development should 
he discussed and decisions for further action arrived at.

29



D. Local Institutions
104. For successfully carrying out a programme of development 

there are four stages, viz., discussion, planning, mobilisation and exe
cution. At the discussion stage all the common felt needs of the 
people in the area have to be systematically discussed. At the plan
ning stage all that has been discussed and agreed to has to be planned 
for execution with due priorities according to the needs of the people. 
A t the mobilisation stage all the available resources in men, money 
and material have to be mobilised to execute the planned programme. 
At the last stage all that has been planned is to be executed and a 
desire is to be created to undertake additional improvement works. 
A t all these four stages effective people’s participation is possible only 
if local institutions, through which the people can participate in the 
programme, are properly developed. TTiere are two types of such 
institutions, viz., (a) A d hoc bodies like Vikas Mandals, etc., and (b) 
the Gram Panchayats.

(a ) Ad hoc bodies (Vikas Mandals, etc.)
105. The representative of the Ministry informed the Committee 

that these ad hoc bodies were something in the nature of a half
way-house to a proper panchayat system and were not generally found 
to be a satisfactory substitution for a well organised panchayat. In 
the initial stage, particularly Madhya Pradesh, the feeling was that 
Panchayat, if it happened to be faction-ridden, would be a difficult 
instrument to be used for development purposes. Therefore, the local 
authorities tended to encourage the establishment of ad hoc bodies 
known as ‘Vikas Mandals’ in areas where there were no panchayats. 
The Vikas Mandal organised mass meeting of the entire village and the 
villagers were asked to select by show of hands the people who would 
be their representatives in the Vikas Mandal. The Vikas Mandal was 
sub-divided into sub-committees which looked after every part of the 
programme. But is was felt that the kind of danger to be guarded 
against was the creation of a feeling in the minds of officials and others 
that this kind of ad hoc non-statutor\' body was an effective substitute 
for a whole-time panchayat and so the reversion to panchayat system 
was pressed constantly. To-day all over the country panchayat is the 
instrument to be used for developmental purposes and the areas where 
panchayats were not existent were going in for panchayat system and 
the tendency was definitely in the direction of formation of panchayats 
as an effective organisation at the village level.

106. The C.P.A. informed the Committee that the Project/Block 
authorities worked closely with non-official agencies in the area includ
ing panchayats and ad hoc village councils, to mobilise organised 
people’s effort for development work. The panchayats were autho
rised to plan and execute works up to a limit of Rs. 2,000 for a 
period of 3 years on approved items of work like paving of streets, 
construction of culverts, parapeting of wells, construction of new wells, 
road construction, etc., provided an equal amount was contributed by 
the people in cash, kind or labour.
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(b) Development of Panchayats
107. The representative of the Mmistry of Community Develop

ment informed the Committee that under Ae impact of development 
programme it was felt that the Panchayat was the only satisfactory 
and effective agency at the village level for the implementation of the 
works and various other programmes covered by the Community 
Development Scheme. Even the States which had been hitherto 
luke warm about panchayats were now fully appreciating the impor
tance of setting up the panchayats. Up to the end of March, 1956,
11,451 additional panchayats and other statutory bodies were start

ed. In addition to these, about 25,000 other ad hoc bodies, like 
Gram Vikas Mandals, Gram Sewa Sanghs, etc., were set up. They 
worked as substitutes of panchayats. Like the City States of ancient 
Greece, Gram Panchayats of Indian villages are special contributions 
of India to the evolution of political democracy. In olden days, these 
panchayats were an effective instrument for the proper management 
of the various public activities of the villages. Many dynasties chang
ed hands at the Centre from century to century but the Gram Pan
chayats continued their effective control over and service to the 
village community. The impact of the British rule, however, 
sapped the strength of these Panchayats, and what was left 
was a mere shadow without any substance. Regeneration of 
these Gram Panchayats is, therefore, a problem more or 
less co-terminous with the regeneration of Rural India. The im
portance or restoring the old glory of these Panchayats and making 
them the effective instruments of popular will was realised by the 
Planning Commission. It was pointed out in the Plan that there should 
be an organisation representing the village communities as a whole 
through which the village can secure necessary leadership and initia
tive in tackling its problems and in planning various aspects of its 
social and economic life.

108. The Planning Commission conceived of the village pancha
yat assuring responsibihty for such functions as:—

1 . framing programmes of production for the village;
2 . framing budgets of requirements for supplies and finance

needed for carrying out the programmes;
3. acting as the channel through which, increasingly, govern

ment’s assistance, other than assistance which is given
through agencies like co-operatives, reaches the village;

4. securing minimum standards of cultivation to be observed
in the village with a view to increasing production;

5. bringing waste land under cultivation;
6 . arranging for the cultivation of land not cultivated or

managed by the owners;
7. organizing voluntary labour for community works;
8. making arrangements for co-operative management of land

and other resources in the village according to the terms
of the prevailing land management legislation: and
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9. assisting in the implementation of land reform measures in 
the village.

109. The progress made in this field is very mieven in different 
States and, on the whole, not very satisfactory. In his speech at the 
Fifth Development Commissioners’ Conference, the Administrator (now 
the Minister of Commmiity Development) stated that “in the field of 
Panchayats we have to go a long distance”. The Committee hope that 
this field will engage his personal attention and that this distance will 
be covered by the end of the Second Plan. It is very necessary that 
the role assigned to the Gram Panchayats by the First Plan and also 
in the Directive Principles of the Constitution becomes a reality with
out undue delay. The success of the Community Development Pro- 
granmie largely depends upon the co-operation from the non-officials. 
The non-ofl&cials can give co-operation in an organised way through 
panchayats or co-operatives. But, there again, in many places, there 
are difficulties because of the factions. The Committee suggest that 
the State Governments should make efforts to see that these factions 
are eliminated and that the panchayats play their role effectively. 
Statements showing the number of villages covered by the Panchayats 
up to March 1955 and the number of Panchayats established State- 
wise up to March 1956 are given as Appendices VI and VII.

110 . Incidentally, the sub-committee of the Estimates Committee 
which visited the Manavadar-Vanthali-Keshod Community Projects in 
Saurashtra were favourably impressed with the progress of the institu
tion of Gram Panchayats. In every village of the project area, there 
was a Panchayat which was recognised as an agency of the project 
administration at the village level. The Panchayat of one of the 
villages— Vadal— had levied an octroi duty to carry out the develop
mental works and the income from this source amounted to Rs. 10 to 
12 thousand. One of the most distinguishing features of the working 
of this Panchayat was that no staff was maintained by it for the collec
tion of octroi. The individuals voluntarily paid their dues at the 
Panchayat office. The surpanch confidently stated that all the mem
bers of the Panchayat kept a vigilant eye and that at the same time 
there was no attempt at evasion of the payment of octroi duty on the 
part of the people. This indicates a high sense of civic duty among 
the villagers. The Committee suggest that this should be given widest 
publicity and should be set as an example to be emulated by others.

1 1 1 . The Committee also understand that in Nesdi village in 
Kundla Taluka in the Gohelwad District of Saurashtra, postal stamps, 
postcards and envelopes are left for sale without being manned, and that 
the villagers buy them by putting the requisite money in a box. This 
is also an example worth emulating.

E. People’s Organisations
112. The Fourth Development Commissioners’ Conference held 

in May 1955 recommended the following steps to strengthen people’s 
organisations

(a ) Financial assistance.

3a



(b) Training for members of these bodies.
(c) Technical and administrative assistance.
(d ) C'o-ordination with the working of non-official organisa

tions.

113. Financial assistance to the people’s organisations connected 
with the programme should largely be confined to such bodies as have 
been constituted by law. Training of members of such bodies should 
be confined to orientation at seminars and conferences. Organisation 
of study tours, melas, exhibitions, etc., would be desirable. During 
the course of their tours, the Sub-committees of the Estimates Com
mittee observed a number of such non-official organisations which 
were doing useful work in villages. They were also glad to notice 
that the assistance from such non-official bodies, wherever they were 
well organised in the project areas, was being generally availed of. 
There are quite a number of fields in which substantial work could 
only be done through non-official agencies, e.g., popularising the plan, 
evoking people’s participation and voluntary contribution, maintain
ing liaison with the public and keeping them fully informed of the 
development activities.

114. The fifth Development Commissioners’ Conference, held in 
May, 1956, recommended that as with the increasing tempo of develop
ment work there was now ample room for the non-official organisations 
to function side by side with the official organisations, there should be 
closer collaboration between the officials and non-officials in the com
mon task.

115. The representative of the Ministry of Community Develop
ment informed ^ e  Committee that one step taken to encourage the 
people’s organisations was giving of contracts for development 
activities to village organisations in a number of cases.

116. So far as the question of using the services of existing organ
isations of the people and the constructive workers was concerned, the 
representative of the Ministry of Community Development informed 
the Committee that a great deal of effort was made in this direction and 
there had been a considerable amount of success. At the beginning 
there was suspicion in the minds of the people that this was a Govern
ment agency and they also thought that there was too much of foreign 
influence. Persistent attempts were made to draw the people to come 
and work in the programme. At first the reaction was not favour
able. The subject was, however, discussed with the constructive 
workers again and again and their help was sought. One such sphere 
was the Khadi and Village Industries Board which is now training the 
staff of Community Projects jointly with the Small Scale Industries 
Board. They have also agreed to spend 40 per cent, of their funds in 
the Community Project areas. In the field of basic education also 
there was a great deal of co-operation and considerable amount of 
work was done in the way of converting the existing schools into basic 
schools and also starting new basic schools in the areas.
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117. There are several non-official organisations which had gone 
ahead of the official programme in the sphere of constructive work, 
development of village industries etc. To give only one illustration 
there is the Kundla Taluka Gram Sewa Mandal functioning at 
Savar Kundla in the Gohelwad District of Saurashtra for many years. 
It has made substantial progress in the following village industries:—

(i) Hand spinning and weaving.
(ii) A workshop to manufactiu’e spinning wheels of various 

designs.
(iii) Dyeing & printing.
(iv) Spinning and weaving of woollen clothing.
(v) Organising khadi exhibitions.

(vi) Extracting oil by village ghanis.
(vii) Chakkis for grinding grains.

(viii) Manufacturing soap & match boxes, tanning, pottery etc.
on cottage industry basis.

(ix) Effective marketing facilities for the above.

118. In addition, the organisation engages in other useful 
constructive activities, such as training in basic education, developing 
childrens’ gardens, arranging bhajans, dances and music and makes 
efforts to remove untouchability etc.

119. There is ample scope for the development of such non
official organisations. The Committee recommend that local authori
ties should take active interest in such organisations and offer their
technical advice, guidance and encouragement for the common goal
of rural welfare.

120. So far as the question of correct approach on the part of 
officials to enlist greater non-oflicial co-op>eration was concerned, the 
representative of the Ministry informed the Committee that the official 
approach depended upon the official machinery and until recently and 
even now the level of efficiency in the States varied very widely, but 
it was expected that with the re-organisation of States, things would 
improve. Initially when the development programme was super
imposed on the existing machinery, the latter which was weak even 
for the normal governmental functions, started creaking. The posi
tion had, however, been improving. So far as the officials were con
cerned, they must be receptive, otherwise non-official co-operation 
would not be there in adequate measure. The representative further 
added that it was, however, not correct to say that the fault lay only 
on one side, it was probably on both sides. In his opinion, the only 
solution was to bring the two together and to bring about a change in 
the outlook of both.

121. The Committee fully appreciate the difficulties in the way of 
complete co-ordination between officials and non-officials in the dcve- 
iopmeot programme. But they feel that with a right type of approach
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on both sides the problem can be solved to a great extent and the sup
port of constructive workers and the people’s organisations can be 
made available in a larger measure. One way of doing that, in ^ e  
opinion of the Committee, is to realise the different roles of a ci>^ 
servant and a public worker and to fully appreciate that they are in 
no way conflicting but complimentary. Their objective is the same 
VIZ. to serve the common man.

F. Village Leaders.
(a ) Training camps for Village Leaders

122. The Third Development Commissioners’ Conference held in 
May, 1954 observed as under regarding the need and importance of 
training village leaders:

“ 1. A village leader is essential for the successful imple
mentation of the programme. Leaders can be discover
ed by entrusting execution of selected works to a group 
of people, personal contacts or through the Gram Seva 
Sanghs, Village Development Councils, etc. He should 
be such as to command the respect and confidence of the 
villagers and have earned their loyalty.

“2. Functional leaders prove useful in comparatively back
ward areas; and non-functional leaders are helpful where 
political or other consciousness has been developed.

“3. It is necessary to train village leaders. Basic principles of 
psychology of adult training, such as, slower reaction, 
greater reluctance to learn and fear of failure, should be 
borne in mind in imparting training. Training may be 
given through study tours, organising training camps, 
holding periodical conventions of Vikas Mandals or 
similar institutions, taking the leaders round Model 
Farms, etc.”

123. The Fourth Envelopment Commissioners’ Conference, held 
in May. 1955. also laid stress on the training of village leaders and 
recommended that training camps should be organised for village 
leaders and young farmers. These camps may be for men, women, 
and youth jointly and separately. Efforts should also be made to
wards the development of young farmers by organising and encourag
ing the formation of young farmers’ clubs. The organisation of 
these and other activities would act as a process for training of future 
village leaders.

124. The Fifth Development Commissioners’ Conference held in 
May, 1956 recommended that non-oflicials should be brought together 
in seminars organised by the C.P.A. and the State Governments and 
that these non-officials should be deputed along with the officials, and 
not separately, on study tours in India.

125. The C.P.A. informed the Committee that promotion of 
village leadership, youth movements, and \illage institutions was part 
of social education programme in the Community Development and
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N.E.S. Blocks. Shramdan Camps, Shibirs and youth camps were 
organised by practically all projects and blocks. Family camps and 
women camps were also organised in some States. Some of the States 
had already organised seminars exclusively meant for non-official 
members of the Project/Block Advisory Committees and one of the 
results from the holding of these seminars had been that non-official 
^ o p e ra tio n  was forthcoming in a larger measure in the planning and 
implementation of the programme.

126. The representative of the Ministry of Community Develop
ment further informed the Committee that the Village Leaders Train
ing Camps were now becoming a regular feature. The States of 
M adhya Bharat, Hyderabad, Punjab, Travancore-Cochin, Rajasthan 
and Bihar held such camps and they proved very useful. With the 
spread of Panchayats these camps were taking the shape o f ‘“Panchayat 
Sammelans”. The method of conducting these camps was that people 
at the District level or even at the Head-quarters’ level went and tried 
to give information with reference to the particular subject they were 
d e a ^ g  with. That message percolated down to the villages through 
these leaders.

(b) Youth movement.
127. The Committee are sorry to note that not much progress has 

been made in this direction. Various activities for youth have, no 
doubt, been started in Community Development areas, but there is 
great divergence in their organisational set-up and objectives. The 
entire question relating to youth work was considered by the Fifth 
Development Commissioners’ Conference held in May, 1956. It 
recommended that, in view of the fact that activities among youth were 
being carried on in different Slates in difTerent forms, proper co-ordi
nation was necessary among the various agencies sponsoring youth 
activities.

128. The representative of the Ministry of Community Develop
ment informed the Committee that the C.P.A. had written to State 
Governments to send information regarding the youth organisations 
functioning in the States. On receipt of replies from all the State 
Governments, the question of setting up some kind of coordinating 
agency would be considered. A copy of the note detailing the existing 
and proposed activities among the youth in Community Development 
areas is enclosed as Appendix VIIT.

fc) Training of students.

129. The gigantic experiment of changing the rural life of India 
is a unique feature of our times and the Committee consider that the 
University education of a modern youth cannot be regarded as comp
lete unless he participates in this experiment. The Committee, there
fore, suggest that the Ministry of Community Development should 
examine jointly with the Education Ministry the feasibility of making 
it compulsory for a college student to spend at least one month in a 
Tillage camp before he b ^ m e s  eligible for a University degree. 
These village camps should be properly planned and organised with two
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main objectives: ( 1 ) the participating students should get a first hand 
knowledge of the Community Development activities, and (2 ) they 
should able to make some useful contribution by participating in 
the activities. TTie Committee also suggest that the country’s Five 
Year Plan should be made one of the compulsory subjects for study 
by all college students. Teachers, who have made a thorough study 
of the Plan and have had occasion to see things for themselves in 
action, should, as far as practicable, be entrusted with coaching in 
this particular subject.

130. In this connection the Committee are glad to note that a small 
and modest beginning has already been made by starting a scheme 
to develop in selected University students and teachers a realistic 
spirit of social service and a responsible understanding of the problem 
of rural reconstruction in India. The details of this scheme are en
closed herewith as Appendix IX.

(d ) Training of Village Teachers.
131. The Fourth Development Commissioners’ Conference, held 

in May, 1955, recommended that as the village school teacher was one 
of the persons from whom various activities could radiate at the 
village level, he should be made sufficiently familiar with the various 
facets of rural development and adequate arrangements should be 
made to organise training programmes for village school teachers.

132. The success of the Community Development Programme, to 
a considerable extent, depended on the extent to which village leader
ship was developed and a scheme was therefore, prepared for training 
village school teachers which aimed at developing in village teachers 
an understanding of the problem and purpose of rural reconstruction 
programme, to enable them to function effectively as social educators 
and as leaders of the village community. The subject was discussed 
at a number of regional seminars and finally the entire programme for 
a reorientation training of village school teachers was considered by 
the C.P.A. at a meeting held on the 19th January, 1956, with the 
Officers of the Government of India and Development Commissioners 
of certain Stales.

Tlie programme for training of school teachers, as decided by the 
meeting held on 19th January. 1956, is enclosed as Appendix X.

133. Here again, the Committee are sorr>’ to observe that the 
importance of assigning a useful role to the village teacher in the 
Community Development Programme has been realised rather late in 
the day. it is true, no doubt, that basically the role of the teacher is 
one of educating the children, and that, in assigning any additional 
functions to him. care has to be taken to see that these functions do 
not over-shadow his basic functions. Even within this limited sphere, 
it should be possible to assign him a useful role. The programme of 
training given in Appendix X docs not clearly specify wjiat role is 
to be assigned to the village teachers after their contemplated orien
tation training. The Committee, therefore, recommend that a co
ordinated scheme for this purpose to be uniformly followed in all
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States, should be formulated through an expert body consisting of both 
officials and non-officials including some of the eminent educationists 
and experts in psychology and sociology. This expert body can indicate 
the specific items of Community Development Programme which can 
be usefully assigned to the Village Teachers and they can also indicate 
suitable honoraria for this purpose which can serve as good incen' 
tives to these poorly paid workers.

G. Quantitative measurement of people’s participation.

134. The following table shows the Government expenditure and 
people’s contribution in terms of money in the Community Projects/ 
Blocks and N.E.S. Blocks up to the 31st March, 1956.
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Government Expen
diture

People’s contribu
tion ♦

(Rs
Crores)

% Of
pro-rata

target

Value 
in (Rs. 
crores)

per
1000

persons
(Rs.)

Community Projects Blocksf
I .  1952-53 Scries (Oct. 

52 to March, 56) 23-45 84 9-45 5>6i 2

2. 1953-54 Series, (O a. 
53 to March, 56) . 4 * i 8 68 I -91 4.344

3- i955"56 Series (Con
verted C.D. Blocks) 4 -6 6 58 3-51 3.357

N.E.S. Series:
4. 1953-54 Series (Oa. 

53 to March, 56) . 3*86 74 5-07 4.61 r
5. 1954-55 Scries (Oct. 

54 to March, 56) 4.42 75 5 1 4 2,677
6. 1955-56 Series (April, 

55 to March, 56) . 1 1 5 57 I 05 803

T otal . 46 02** 76 26-13 3484

135. The representative of the Ministry of Community Develop
ment informed the Committee that p ^ p le ’s participation was a very 
prominent feature in the Community Development and N ation^ 
Extension programmes and the latest figures showed that the people’s 
contribution c^culated in terms of money worked out to Rs. 26 crores 
as against the Government expenditure of Rs. 46 crores during the

N otes—
* In cash, kind and labour.

Total includes a sum of Rs, 4-3 crorcs as cost (tentative) of imported 
equipment rcccived upto 31-3- 1956.



period ending March, 1956. In other words, the people’s contribution 
had been of the order of 56 per cent, of the total Government expen
diture. Measured in terms of the population it worked out as 
Rs. 3,484 per thousand persons or Rs. 17 to 18 per family of five 
people. It was a substantial sum considering the general poverty in 
the rural areas. This represented voluntary self-imposed taxation on 
the community by the community itself which was not possible to be 
raised by other methods of taxation. Apart from the financial aspects, 
there were various other significant benefits and more than anything 
else it resulted in the community feeling that the community works, 
like roads and wells, were built with their own labour and the respon
sibility for maintaining them in future was theirs. So, on the parti
cipation side, the results have been very satisfactory and there was 
no sign of any diminution in the ardour of the people towards making 
this contribution. It was, in fact, increasing in some of the areas 
and was expected to continue for the rest of the Second Five Year 
Plan. While this enthusiasm lasted, the attempt should be to build 
up Panchayats and other bodies, which would in course of time 
succeed in tapping additional resources in these areas by raising 
additional taxation for their own requirements.

136. While the Committee have every reason to be gratified with 
this picture of people’s participation in the Community Development 
Programmes, they feel that the matter needs to be taken with some 
qualifications. The Programme Evaluation Organisation, in their 
Second Evaluation Report, observed that in some places the expendi
ture that an individual villager incurs on his own land or house by way 
of constructing a well or a soak pit was counted as public participation 
whereas, in others, the proceeds of labour tax levied by panchayats and 
contribution from panchayats and co-operatives to works of social 
amenities were counted as public participation. In this connection, 
the representative of the Ministry of Community Development informed 
the Committee that the Community Project Administration had now 
laid down very clearly in following precise terms as to what should be 
considered as fields of people's participation and how the same should 
be recorded.

“People’s participation
Major discrepancies are observed under this. In the first 
place, considerable misunderstanding seems to exist as to 
what should and should not be counted under the head 
‘people’s participation’. Secondly, it is sometimes noted that 
the value of labour is estimated differently for the same 
types of schemes within a Block. If there is any valid 
reason for variation in rates— which seems highly improbable 
— this should be explained clearly in a foot note. Thirdly 
— and this a general point— the rates used for evaluating 
villagers’ contribution in labour appear to be rather 
exaggerated. Contribution in labour and kind may be stated, 
as far as possible, in terms of both quantity and estimated 
value in rupees. This is necessary because the rates used 
are likely to vary from place to place, and the contributions
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in tcnns o f^ o n e y  arc not always strictly comparable. 
Furthermore, value of contribution should be given 
separately for each field listed and the cumulative total for 
all fields for both ‘during current quarter’ and ‘at the end of 
current quarter’.

Following points are to be kept in view while assessing people’s 
participation:

(1) People’s participation should be assessed in terms of 
voluntary contribution in cash, kind and labour for works 
of common benefit.

(2 ) Contribution in the form of labour should be measured 
by the value of work done estimated according to the 
P.W.D. rates or the authorised rates of the local boards, 
whichever may be lower. Contribution in kind should 
be valued at the prevailing market rates.

(3) Facilities already existing in a village e.g. community 
centre, chaupal. etc. before the community development 
or N.E.S. programme started should not be included in 
people's contribution.

(4) When Government property such as lands, buildings, etc.. 
are utilised for a common purpose, the value of such pro
perty should not be counted as part of people’s participa
tion.

(5 ) Grants out of funds collected by the Panchayats from the
villagers could be counted as people’s contribution, but 
not the grants made out of funds received by the 
Panchavats from the Government............”

137. The representative of the Ministry of Community Develop
ment further added that Project Evaluation Officers were also asked 
to make a special study of this because this was a sphere where there 
was possibility of different interpretation not as a result of dishonesty 
but as a result of misunderstanding. At each block there was an 
assistant to compile and check the figures carefully.

138. The Conimiltee feel that the instructions issued by the C.P.A. 
are alright but the point is whether these instructions are being 
ob serv ^  or not. The Committee suggest that the Programme 
Evaluation Organisation should make test checks to see whether these 
instructions are being properly understood and followed. In this con
nection the Committee would like to invite attention to para 146 of 
this Report.

139. Notwithstanding the qualifications mentioned earlier, the 
Committee would like to stress that the public response and people’s 
participation in the Programme have been splendid; how to mobilise 
and utilise this response for the quick realisation of the ideal of the 
Welfare State is a challenge to the official and non-official leadership 
in the country. The Committee hope and trust that this challenge 
will be met successfully.
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V. ADMINISTRATIVE CO-ORDINATION
A. Introduction

140. With the change from a Law and Order State to a Welfare 
State, the functions of the administrative machinery become wider and 
more c mplex. This naturally results in the increase in the number 
and strength of government departments. This increase has a tendency 
to aggravate two perennial problems of the government machinery 
viz. red-tapism and lack of co-ordination. In no other field can these 
two problems cause such serious repurcussions as in the field of Rural 
Development. In this connection, it would be interesting to quote 
here the following very frank and pertinent observations from an 
article “Some Heresies" published in “Kurukshclru— ,\ Symposium".

“One amusing symptom of the futility of trying to quicken this 
machinery is the number of terms that have been invented to 
make things move faster ranging from ‘urgent’ ‘immediate* to 
‘most urgent' and ‘top priority’ and yet whatever the work and 
and whatever the colour of the lable, the cumbersome 
machinery moves at its own ‘maje'^tic’ pace— oblivious of the 
challenge of time and only conscious of its water-tight divisions 
where departmental prestige and its credit is all that counts. 
This is a factor which enters very vitally into our plans and 
planning and it would not do for any one of us to shut our 
eyes to it even if ofiicial decorum and a sense of loyalty to the 
administrative set-up impel us to do so.”

141. Now. ii is mainly to overcome tlie^e twin difliculties of red- 
tapism and lack of co-ordination that the entire machinery of the 
community development programme has been created. As the Prime 
Minister in his article “1 a^cinatinf Adventure” has rightly said: "Com
munity Projects envisage a co-ordination of a number of activities. 
They cannot be separated t>r viewed as isolated activities. The object 
is to build the human being and the group and to make him and the 
grt)up advance in many ways. Therefore, the activities in the Com- 
munitv ('entre must be closelv civordinated and worked to this end."

142. I:\en bef ne the inauguration of the Comnmnity Development 
Programme, \arious development departments such as Ministries of 
.Agriculture. Health, Education etc. did exist both at the Centre and 
the States. The main purpose t>f creating this new machinerv is to 
provide a suitable agency at different levels to co-ordinate the activi
ties of difTerent departments and to take an integrated and overall 
view of things. In the past, all the Development Departments work
ed in d c |X 'n d e n tly  of one another following their own programme and 
without a sense of common t>bieciives. Each Department approached 
the villager through its own hierachy and the weakest link in each 
department was usually the last cutlicial who had to be in touch with



the villager, and who was in most cases, inadequately trained and 
incapable of providing guidance to the villager. The area covered by 
him was so vast that a villager hardly felt his presence. This defect 
has been removed by the creation of a post of multi-purpose village 
level worker who is supposed to keep in close touch with all the deve
lopment departments and act as a friend, philosopher and guide to the 
villagers. Similarly, at the Block, sub-divisional, District and State 
levels, the Block Development Officers, the sub-divisional officers, the 
Collectors and the Development Commissioners are required to main
tain proper co-ordination with the various Development Departments 
and see that they render adequate service for the purpose for which 
they exist. Even at the Central level, there is the community projects 
administration whose main important function is to ensure proper 
co-ordination between the various Central Ministries and between 
the Centre and the States.

B. Problems of Co-ordination at Various Levels
(a) Central Level

143. A Ministry of Community Development has recently been 
created at the Centre with effect from the 20th September, 1956 under 
the charge of a separate Minister and the post of the Administrator 
has been abolished. The Central Committee consisting of the Mem
bers of Planning Commission under the Chairmanship of the Prime 
Minister will, however, continue to function.

144. The main problem at the Centre is the co-ordination of the 
work of diflerent Central Ministries dealing with the different aspects 
of the development programme. For instance, the Central Ministry of 
Health deals with the pilot projects for rural health, sanitation and the 
training of health personnel required for the Projects and Blocks. The 
Ministry of Home Affairs deals with the Pilot Projects for Tribal areas 
and the requirement of technical personnel for implementation of the 
Second Five Year Plan under a separate Manpower Directorate newly 
created. The Ministry' of Fo<id and Agriculture deals v\ith the Pilot- 
Co-operative Projects .and the training of Gram Sevaks. Gram Sevikas 
and the Extension Officers required for agriculture and animal 
husbandry. The Ministry of Commerce and Consumer Industries 
deals with the Pilot Projects for Village and Cottage Industries and the 
Pilot Industrial Estates and the training of Extension Officers required 
for implementation of the programme of village and cottage industries. 
Similarly, the Central Welfare Board deals with the pilot projects for 
rural welfare and the training of personnel required for the same. The 
work of all these Ministries has to be co-ordinated, watched and pro
gressed in such a way that the maximum benefit accrues to the rural 
areas without undue delays.

145. The repre.sentative of the Ministry of Community Develop
ment informed the Committee that until the creation of a separate 
Ministry of .Community Development, the C.P.A. acted in close 
co-operation with the other Ministries and held from time to time meet
ings of the officials from the different Ministries for the purpose of
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sorting out difficulties. He added that the basic approach followed 
was that the C.P.A, functioned mainly as a co-ordinating wing and 
avoided arrogating to itself the duties and responsibilities which were 
legitimately attributable to other organisations and that was why the 
training of village level workers and other agricultural workers was 
entrusted to the Ministry of Food and Agriculture. The C.P.A. was 
faced with the basic problems of co-ordination of the work of different 
Ministries from the very beginning. The alternative was either to 
build up a parallel administrative agency or to draw upon the existing 
machinery of Government and try and bring about a change in their 
outlook. The receptivity of difltrent States to these two alternatives 
was different. It was, however, feh that the creation of a parallel 
administrative agency had some limitations and it was decided to bring 
all these peripheral Ministries into the whole business. As a result of 
this the representative claimed that the Food and Agriculture Minis
try’s programme and responsibilities in the matter were more realistic 
in the year 1956 than was the case in 1952. The representative of 
the Ministry added that if a particular programme was entrusted to a 
Ministry, there was the fear that if things went wrong, it would be 
taken to task. Merely having some kind of general responsibility for 
looking after the work without entrusting particular, specific respon
sibilities in particular spheres might result in a dilution in the sense of 
responsibility.

146. The Committee generally agree with the views of the repre
sentative of the Ministry of Community Development that it is not 
desirable to build up a parallel administrative agency to take over the 
functions of various development Ministries relating to the Community 
Development Programme and that each Ministry' concerned should 
take its due share and responsibility in the programme. The Com
mittee, however, fee! that the C.P.A. should be in a position to assert 
itself and see that the duties devolving on different Ministries are 
carried out in a more realistic way and that the programme advances 
according to schedule. The Committee, therefore, recommend that 
a strong Action Committee may be formed at the Centre under the 
Ministry of Community Development with the representatives of various 
Ministries concerned to co-ordinate the activities of different Ministries 
and to review the progress in rural areas periodically so that no time 
is lost in protracted negotiations and there is no overlapping of 
functions and duplication of development activities. In fact the 
various activities of development undertaken by the different Minis
tries and Boards should be channeled in the Project and Block areas 
through the Ministry of Community Development.

147. The Committee are thus of the opinion that the co-ordination 
and supervision exercised by the C.P.A. over the activities of the Com
munity Development Programme in various States should be more 
effective so as to ensure that as far as possible the progress in Com
munity Development Programme is reasonably uniform in every part 
of the country. Wherever there is any slackening of efforts, not only 
should it be promptly detected, but also prompt measures for stepping 
up the same should be initiated.

43



(b) State Level
148. At the State level there is a State Development Committee 

consisting of the Chief Minister and Ministers in-charge of Develop
ment Departments to lay down general principles of policy. There is 
no provision for any advisory Ix^dy of non-ollicials at the State level 
to be associated with the formation and implementation of the deve
lopment programme in the State. The Development Commissioner 
who acts as Secretary lo the State Development Committee has been 
entrusted with the job of co-ordinating the activities of various deve
lopment departments and at ollicial level he is the leader of the team 
consisting of heads of departments or Secreiaries to Government in 
various development departments.

149. The P.E.G. in their First Lvahiation Report observed that 
in the early days of the new programme many States had set up De
velopment C'omniittce.s. Some Slates did not think it necessary to 
have any cominittec other than the cabinet itself. But they had not 
in many cases supplied either through the cabinet as a whole, or 
through an appropriate committee that steady co-ordination and 
guidance of Governmental elfort which was considered to be the most 
important assent of the new plan. .As for the Advisory Board of 
Secretaries and the Advisory- C'oiiimiltee of Departmental Heads, the 
P.F..O. observed that it \xas not easy to -̂ ay whether these bodies 
were functioning in any of the Stales. The P.ES.O. suggested that the 
Committee of departmental heads should not be merely “advisory' 
and it would have to play a more positive role and any proposals 
made to Government as a re>ull of deliberations so held should be 
sanctioned as a matter of coursc unless there arc strong reasons to 
tlie contrarv. Once cfTeclive and continuous co-ordination was 
achieved on the ministcria! and highest departmental levels, regular 
co-operation at lower levels r e., regional, district and block, would 
be easier.

150. The representative of the Ministr>- of Community Deve
lopment informed the Committee that the suggestions of the P.E.O. 
were fully accepted in that respect but in a programme like this, im
provements were always possible and that an oflicer was put on special 
duty to look into these thin^js specifically and suggest improvements 
particularly in the field of means for implementing the programme.

1.*>1. The Committee have already dealt with the question of 
cieating an Advisory Body at the State level consisting of officials 
and non-oflicials to be associated with the planning and progress ('f 
the Community Development Programme in the States in para 91. 
The Committee further recommend that now with the reorganisation 
of States into more viable units on the w'hoie the State Development 
Committees both at the Ministerial level and the Heads of Depart
ments level should be energised and should be made to take more 
interest in the development work in the States, specially in the matter 
of co-ordination of work of different departments and the heads of 
f’cvelopment departments should be made personally responsible to
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see that a close co-ordination exists in the personnel of their depart
ments at all levels.

(c) District Level
152. At the District level there is a provision for a District 

Development Committee or a District Planning Committee consist
ing of all the District Heads of Development Departments and the 
Chairman and Vice-Chairman of the District Board, presided over 
by the District Collector. The representative of the Ministry of 
Community Development informed the Coamiittce that these Com
mittees at the District level were intended to look after the working 
of the Five Year Plan and not merely the Community Development 
and N.E.S. Programme.

153. The Committee feel that the problem of co-ordination is 
particularly important at the District level as it is here that the most 
effective stages of planning and execution of the programme have to 
be gone into. The District Development Committee, therefore, 
should play a more active and realistic part in the co-ordination of 
the activities of different Departments so far as the programme of 
Community Development is concerned. The fact that the District 
Development Committee is intended to look after the working of 
the entire Five Year Plan should be all the more helpful in bringing 
^bout an effective co-ordination between the working of the different 
technical olScers at the District level as it gives them a complete 
picture of the entire District, the resources available, and the work 
to be done. The Committee, therefore, recommend that the District 
Development Committee should be responsible for the co-ordination 
of the activities of various departments in the Community Develop
ment and N.E.S. Blocks as envisaged by the Planning Commission. 
The Chairman of the District Development Committee may also be 
authorised to issue instructions to the subject matter specialists re
garding any s p e c ^  work required to be done in any of the blocks 
within the district. Incidentally, the Conmiittee also suggest that the 
Government might consider and examine cases where there is much 
more work than can b j handled by the overseers in any particular 
blocks and see whetlier it would be advisable to substitute the over
seers by full-fledged engineers. In individual cases where this course 
is justified the necessar>' action may be taken in consultation with 
District Development Committee.

(d ) Block Level

154. At the Block level the Block Development OflScer exercises 
administrative control and is responsible for inter-departmental co
ordination. The officers of the various departments work imder the 
general administrative control of the B.D.O. except in regard to 
technical matters in which they seek guidance from their technical 
heads. The B.D.O. therefore, is, required to maintain close liaison 
with the various other officers at the Block level.
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155. The P.E.O. in their Third Evaluation Report observed that 
the dual control of the Block level subject matter speoialists with the
B.D.O. controlling all their movements and exercising administra* 
tive control and the district level technical officers exercising techni
cal control was still not working satisfactorily. In view of the fact 
that the problem of inter-departmental co-ordination at the block 
level was of crucial importance and its magnitude would increase as 
the N.E.S. pattern spreads over the whole country, the P.E.O. sug
gested that further advance should be in the direction of associating 
the district level technical officers fully with all phases of the pro- 
granmie. They must be* given not only the full responsibility but 
Sso the authority so that they could adequately discharge their res
ponsibility. In all technical matters the opinion of the departmental 
specialists should be more or less final and they should be brought 
more and more into the day-to-day guidance of the Block-level sub
ject-matter staff. The P.E.O. also suggested that appointments to 
the posts of B.D.Os. should be made not from one but from a num
ber of departments to obviate any feeling on the part of the other 
departments of being excluded.

The Committee agree with the suggestion of the P.E.O., but they 
would like to add that special care should be exercised in the selec
tion of the B.D.Os. with a view to ensure that persons with a flare for 
developmental work are selected for these posts.”

156. The representative of the Ministry of Community Deve
lopment informed the Committee that initially co-ordination was 
almost an all-absorbing problem for Development Commissioners, 
Collectors and others and lack of co-ordination was something which 
was really hampering the progress of the entire programme; but 
today, as a result of the working of the programme all these years 
there had been a great deal of noticeable improvement in co-ordina
tion. He claimed that in every department, co-ordination at each 
level was considerably better today than it used to be in 1952. But 
in a problem like this it was not possible, at any stage to say that the 
problem was solved for all time and that there was no further need 
for vigilance. It was always capable of infinite improvement. He 
added that continuous attempt was bdng made to provide forum 
where close co-ordination could be brought about and also the kind 
of leadership under which co-ordination could be achieved.

157. Regarding the recruitment of B.D.Os. from other depart
ments, the C.P.A. wrote to the State Governments as early as Sep
tember, 1953, suggesting that the posts of B.D.Os. and the Block- 
level-specialists should be filled up not merely by open market 
recruitment but also by promotion from lower ranks and that princi
ple had been accepted.

C. Factors affecting co-ordinatioii
158. The Committee feel that there are four important facton 

which have a great beating on the question of administrative oo- 
ordination speoally at the crucial level of the Block—viz. the decen
tralisation of authority, the respective role of the Collector and the
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B.D.O. in the Development Programme, team spirit and the choice 
o f  personnel.

(a ) Decentralisation of power
159. The Fifth Development Commissioners’ Conference held in 

May, 1956', observed that while most of the States had delegated 
large powers to the Development Commissioners and his field staff 
in regard to community projects and NES programme, there had 
been no corresponding increase in the delegation in various devel(^- 
ment departments in the execution of the schemes pertaining to the 
Five Year Plan, with the result that the execution of the department
al schemes tended to get delayed. The Conference recommended that 
it was important to ensure that adequate delegation of powers was 
given to the officers at various levels charged with the execution of 
the schemes. There should also be progressive enhancement of 
powers to these officers in the light of experience gained in the imple
mentation of the programme during the last four years. It should, 
however, be noted that while the Sub-Divisional Officer should be 
given rcvsponsibility for the execution of the programme, nothing 
should be done to detract the overall responsibility of the Collector 
for the programme.

160. The representative of the Ministry of Community Develop
ment informed toe Committee that the question of delegation of 
powers was constantly under review and that an officer was placed 
on special duty and asked to go round the States and discuss the ques
tion with the Development Commissioners and others from the point 
of view of ways and means i.e. organisation, methods, delegation of 
powers etc. to be employed in order to implement the programme with 
success. The way in which the problem was being considered was 
that the execution of the smaller projects should be entrusted almost 
everywhere to the Panchayat where there v̂ -as one satisfactorily opera
ting, and where there was no panchayat the same was to be organis
ed. The intention was to use to the fullest extent possible the grant- 
in-aid system which was a much more satisfactory system from the 
point of view of executing the programme, then the system of 
executing it through departmental people or through contractors.

161. The representative of the Ministry added that the special 
officer had already visited three States namely, Madras, Uttar Pra
desh and Rajasthan and his experience was that with regard to dele
gation of powers in respect of grants-in-aid adequate powers were not 
delegated to the Block Development Officers and the S.D.O. in> 
charge of the programme. The powers were vested with the Collec
tor or the Development Commissioner. He further added that the 
States w^re active^ considering the question of delegation of powers 
to a g ra te r  extdit required.

162. The Committee feel that the importance of decentralisa- 
tioii of powers in a vast Community Development Programme and its 
value in the field of co-ordination does not appear to have been fully
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realised, otherwise the action taken now in appointing a special offi
cer for the purpose should have been taken at the initial stage of the 
programme.

163. The delegation of powers in the opinion of the Committee 
is an important step and leads to a very clear concept of division of 
functions. The Committee, therefore, recommend that special 
efforts should now be made to see that delegation of powers to the 
required extent is completed in all the States with the least possible 
delay.

(b) Role of Collector and the B.D.O.
. 164. The P.E.O. in the first Evaluation Report pointed out that 

unless on the district level, all necessary functions of the develop
ment were co-ordinated, neither unity nor quality nor speed of pro
gress could be maintained and that the time had come when the 
Collector of the district must be definitely authorised and made res
ponsible for ensuring the necessary oc-ordination for the purpose 
of making and executing all development schemes within his dis- 
tfict. The P.E.O. further pointed out that the responsiblity of the 
Collector was nowhere laid down with the result that the role of Col
lector varied with personality. In the Third Evaluation Report, the 
P.E.O. again pointed out that although considerable progress was 
made in associating the Collector actively with the programme and 
making him the principal development officer of the district, the pro
cess had not yet been completed. In a number of States specially in 
the North, Collectors were not actively brought into the picture and 
in many areas the Collectors, in spite of their best efforts, could 
not give sufficient time to development programme. The Committee 
consider it absolutely necessar>’ that if the Collectors are to be made 
responsible for the development work in the district under their charge, 
they must devote sufficient time to this aspect of the work and ac
quaint themselves 'first hand with the interior of the district and the 
developmental programme connected therewith. If the burden of 
routine work is found to stand in the way of their devoting sufficient 
time for this purpose, steps may be taken to relieve them of some of 
the routine and less important duties, wherever necessary.

165. Regarding the role of B.D.O., the P.E.O. indicated that 
there was a distinct feeling among the technical officers that the intro
duction of the B.D.O. was removing them from their contact with 
the ground and that the technical departments did not have enough 
say in the working of the projects. It happened in many cases that 
the departmental officers concentrated attention in the non-block 
areas where they had more direct control on their specialist staff.

166. The representative of the Ministry of Community Develop
ment informed flie Committee that the way in which and the degree 
in which co-ordination was brought about varied from area to area 
and State to State. It depended on the quality of leadership of a 
particular officer who happened to be the head of the team. For 
instance, in some projects the Collector might be a real live wire who
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understood his responsibilities, had qualities of leadership and en
thusiasm and was an inspiration to others. In others, he might not 
be quite of the same calibre. . So the personal factor entered into it 
to a great extent The ability to get on with a whole lot of othei 
people was different from the old method of ordering something and 
getting it done.

167. The Committee feel that the role of the Collector and the
B.D.O. in the development programme should be clearly laid down to 
avoid any misunderstanding and to achieve full co-operation of other 
technical oflBcers in the programme. In this connection, the Com
mittee can do no better than to reproduce the following pertinent 
observations of Pandit G. B. Pant, the then Chief Minister of Uttar 
Pradesh, made at a conference of senior Administrative OflBcers held 
in October, 1950;—

“The District OflBcer will no doubt have to keep his eyes 
on the police and the magistracy, but I want him to make 
planning and constructive work now his main task, the one 
thing to which the best of his energy, his intellect and his 
enthusiasm must be devoted. E\erything else must be 
regarded as secondary. There will be constant communion 
between the district oflBcers and those in charge of planning 
at the Headquarters and they will be constantly in touch 
with each other.”

The Committee suggest that the State Governments should be request
ed to bring these observations to the personal notice of every District 
OflBcer for his future guidance.

(c) Team Spirit

168. The Committee feel that in carrying out a gigantic multi
purpose programme of allround development, it is very necessary that 
the entire staff work as a team with different assignments according 
to their abilities and that tlie members should not have a feeling of 
aloofness by their official status. Each member of the team should 
be made to feel his importance and there should be some provision 
for recognition of outstanding work. The members of the team 
should have the feeling of oneness and they should be encouraged to 
offer constructive criticism of the programme without any reservations.

(d ) Choice of personnel
169. The Committee have dealt with this aspect elaborately under 

the chapter ‘Recruitment and Training of S tas’ earlier. Here the 
Committee propose to re-emphasise the necessity of selecting right 
type of personnel specially for the post of B.D.O., who is the key man 
in the programme at the Block Level. The Committee fully agree 
with the views of the P.E.O. that appointment to the post of B.D.O. 
should be made not cnly from the Revenue Department but also from 
other departments and that suitable youngmen who show capacity for 
leadership, zeal living faith in the Plan, aptitude for general develop
ment work and understanding of the overall development needs o f
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rural areas should be selected for ttiis post regardless of the depart
ment they belong to. Further, the Committee also recommend that 
&e service conditions of the project personnel should be laid down 
in all the States indicating very clearly the channels of promotion and 
the chances of permanancy to give the staff a feeling of security for 
Aeir future and create a feeling of contentment among them. This 
is the sine-qua-non of close co-ordination and full co-operation.

D. Combination of revenue and extension functions below the level of
Sub-Divisional Officer

170. The Bombay State is trying an experiment of combining the 
revenue and developmental functions in the same functionary below 
the sub-divisional level. The Tehsildar or Mamlatdar or Circle 
OflScer functions as Block Development Officer in addition to his 
normal functions, connected with maintenance of property rights and 
collection of State dues. Similarly at the village level, the existing 
single-purpose functionaries, like Agricultural Supervisors, Co-opera
tive Inspectors and Revenue Inspectors are transformed into multi
purpose village level workers. The Patwari or Talati at the village 
level is to become the Assistant Village Level Worker. The main 
advantages envisaged in such a combination are as follows:—

(i) economy of expenditure on staff;
(ii) avoidance of multiplicity of agencies and establishment of 

a single line of administration in which the people in the 
Block do not have to go to more than one functionary 
for assistance (with their problems); and

(iii) avoidance of all possible friction between the development 
machinery and the normal executive machinery of the 
State.

171. Arguments against the combination of functions below the 
sub-divisional level are as follows:—

(i) the functions at the Block and village level, unlike the 
District and Sub-DivLsional level, are not those o l  co
ordination only but of direct implementation;

(ii) considering the tradition and training of the existing func* 
tionaries at the Block and village levels, the combination 
of the functions is likely to result in the extension role 
of the functionary being adversely affected by the exer
cise of the regulatory powers; and

(iii) the implementaion of the development and extensien 
programmes will impose on the functionaries at the Block 
and village levels a load which would make it diffi
cult for these functionaries to continue tiiis work with 
any other work without detriment to their development 
and extension work.

,172. The Director of the P.E.O. is of the opinion (hat in the 
pre^nt stage of d^elopment, combining the fegulatory and d^elop* 
ment^ functions at the Block and village levels is not advisable.
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173. The representative of the Ministry of Community Develop
ment informed the Committee that this was being tried out as an 
experiment in Bombay and in no other State so far. The Bombay 
experiment had been kept under constant watch and there was doubt 
about the wisdom of the arrangement. The Conmiittee are of the 
opinion that the arrangement might not prove satisfactory in the pr&- 
intensive stage, but it might be given a trial on a limited scale, in the 
post-intensive block. If the results are encouraging, it may be 
extended to other post-intensive blocks.
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VI—PLANNING AND RESEARCH 
A. Introduction

174. The Commimity Development Programme in India aims at 
the transformation of the social and economic life of the rural popu
lation which constitutes 80% of the total. Technically the methods 
employed for achieving this aim are called extension methods. Ex
tension is an American term and means the education of people living 
outside the campus of the teaching institutions. This is done by 
means of studying the people's problems and suggesting solutions 
workable and acceptable to the people. In India aU the rural prob
lems, agricultural, social, health and cultural, vocational and indus
trial, are sought to be solved by extension methods. In Agriculture, 
one has to deal with a professional farmer who is supposed to know 
all about his profession and he is not going to accept anything which 
he considers doubtful. Therefore, any knowledge that has to be 
passed on to him through the extension agents must be based on re
search under local conditions and thoroughly tested; because any 
failure of a method extended to him would not only shake his confi
dence but the confidence of the entire village. For the fanner the 
failure would mean starvation and for the extension agent waste of all 
his efforts. It is necessary, therefore, that the new methods must be 
planned first in close co-operation of the villagers and must be passed 
on to them after a careful repeated analytical study which is another 
name for research. The research supplies the material for extension 
and the extension with due planning supplies the material for research. 
Both are, therefore, complementary and an integral part of extension.

175. Further, the problems of all the farmers are not the same. 
The nature of land of one differs from that of the other and each has 
his own limitations in the matter of what he can invest in labour, 
seeds, implements, fertilizers, irrigation, etc. So all these problems 
have to be studied with great care, solutions found and extended in a 
planned way to avoid any wastage of resources.

B. Planning of programme in respect of selection of sites, servey of
areas and fixation of targets

176. The P.E.O., in their First Evaluation Report, observed with 
regard to the selection of sites that the urge to keep the prescribed 
time table and to achieve concrete results, led the project authorities 
in most cases to prefer to work in more responsive or more easily 
accessible villages than to seek out centrally situated villages in dif
ferent parts of the project area round which to initiate action. A 
certain lopsidedness, therefore, developed in the progress in villages 
within a single Block. The selection of particular villages to consti
tute a particular Project or Block in some cases followed inexplicable 
lines. Regarding the preliminary survey, the P.E.O. observed that in
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most States, partly on account of lack of time and partly due to lack 
of staff, the survey work was only inadequately done. In the absence 
of proper survey, a programme was drawn up on what the project 
officers thought good for the area with the result that the develop
ment work had been haphazard, lopsided and diffused.

177. In regard to fixation of targets the P.E.O. observed that to 
be realistic the targets must result from a process of observation, dis
cussion and common agreements, otherwise they were likely to be 
unrealistic. In some cases targets were fixed after the achievement 
was in sight. In most cases the targets were not more than the officers’ 
own conception of what they would be able to do.

178. The C.P.A. informed the Committee that when the Com
munity Projects were initially launched in October, 1952, certain 
lopsidedness became inevitable due to lack of experience, lack of full 
complement of staff and other factors. With a wider coverage of the 
programme and the opening of communication the tendency for un
balanced development was largely arrested. Village plans were now 
drawn up and the programme for the block was based on the recom
mendations of the Block Advisory Committees, The question of 
preparing lilock Survey Reports was considered at length at the Cal
cutta Seminar on Administrative Intelligence held in March 1956 and 
in pursuance of the recommendations of the Seminar, an expert sub- 
Committe was appointed to standardise the concept, definition, etc. 
of the items included in the survey report proforma with a view to 
achieving uniformity in interpretation and reporting.

179. An ^expert sub-Committee was also appointed to go into the 
question of fixation of targets which recommended that planning in 
its real sense involved the fixation of targets and that without targets, 
planning could not be systematically organised and executed. The 
expert sub-Committee also obser\ed that the present provisional 
method of measuring progress achieved in any Block'State on the 
basis of tlie average all-India standard of achievements was unsatis- 
factor>' owing to the fact that the needs and requirements as also the 
opportunities and resources of meeting such needs and requirements, 
varied frequently from Block to Block and State to State. Tlie C.P.A. 
informed the Committee that, by and large, targets of work and 
accomplishments were now prepared in consultation with the local 
people on the basis of the conditions obtaining in the areas and the 
potentialities for development. These targets were then considered 
at the District level and State level for planning purposes.

180. Regarding the obser\'ation of the P.E.O. that lack of survey 
had very often meant that the programme was drawn up on the basis 
of what the Project Officers thouglit was good for the villagers, the
C.P.A. informed the Committee that, it was true in some ca.ses at the 
initial stage but was certainly not true now. The administrative set up 
for the Community Projects and N F S. work went down to the vil
lage level and at every stage, non-olficial participation in the drawing 
up of the progranmie was emphasised. In fact, the usual practice was 
to draw up the programme of work in consultation with the Block
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Advisory Committee consisting of both officials and non-officials, pan- 
chayats and other local institutions wherever they existed.

181. The representative of the Ministry of Community Deve
lopment further informed the Conmiittee that the people’s participa
tion in the planning of progranmie was sought to be achieved— though 
not fully achieved by the use of Blok Advisory Committee. At the 
time when the Second Five Year Plan was being formulated the Plan
ning Commission wrote to the State Government that it would be 
necessary to build up the plan from below. The suggestion was that 
it might be built up from the panchayats upwards. That particular 
suggestion had not been fully implemented except in Saurashtra as it 
was difficult to be implemented. Certain States did make efforts in 
that direction. In some Blocks efforts were made to use the local 
Vikas Mandals or the Gram Mandals as a unit for the purpose of local 
planning but that was done in a sketchy way.

182. The Committee fully appreciate the difficulties which the 
programme had to face in the initial stages but now since the defi
ciency in the trained personnel has been largely made up and with the 
experience of the last 4 years, it should be possible to properly plan 
the programme in close association with tlie people and the local 
institutions according to the felt needs of the villagers after proper 
surveys of the areas and to build the targets after observation, 
discussion and common agreements with the people themselves.

C. Research Facilities

183. The P.E.O. in their very First Evaluation Report stressed the 
need of research facilities and recoiiimcnded that Development Depart
ments in all States should have a survey and research section if the 
inception, initiation and progress of development work were to be 
regulated by ascertained needs and practicabilities. In the Third 
Evaluation Report, the P.E.O ., again emphasised the need of extend
ing research facilities and strengthening of research units nearer to 
the field. The P.E.O. reconmicnded the establishment of a research 
unit at the Headquarters of every district for an effective contact bet
ween the research personnel and field workers.

184. The C.P.A. informed the Committee that at present there was 
no survey and research section attached to the Development Depart
ments in the States. There was, however, in many States what was 
known as planning cell generally attached to the Economic and Statis
tics Bureau of the State Government. In Uttar Pradesh there was a 
Planning, Action and Research Institute. Besides, the Development 
Commissioner in each State acted as the head of a team consisting of 
the different development departFnents like Agriculture. Animal Hus
bandry, Co-operative, Health, Education, Panchayat, etc. and .sought 
their guidance on all technical matters. The C.P.A. further added that 
the importance of planning, survey, collection of statistics, etc. as well 
as research in community development work was fully recojjnised and 
with that end in view the C.P.A. had recommended to the State Gov
ernments the establishment of an Administrative Intelligence Unit as
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a s  integral part of the State Statistical Bureaus. Further the recom
mendations of the P.E.O. were brought to the notice of State Govern
ments and were also under consideration of the C.P.A.

185. The representative of the Ministry of Community Develop
ment informed the Committee in his evidence that the Ministry of Food 
and Agriculture suggested the establishment of small research cells in 
the District Agriculture Farms and some States had already taken 
action to establish research units on a District basis. But apart from 
that, the need particularly felt in the Second Five Year Plan, was that 
there were extensive areas in the country with absolutely no research 
facilities of any kind particularly in the agricultural field. There it was 
necessary to establish research organisations and the Ministry of Food 
and Agriculture was moving in the matter. A provision had been 
made in the Second Five Year Plan and the research work at the end 
of the Second Plan period would be much better organised than what 
it is at present.

186. Regarding the Central Research Institute to tackle the simple 
rural problems by way of research the representative of the Ministry 
informed that there was no such Central Institute at present except 
in the field of agriculture i.e. the Indian Agricultural Research Insti
tute. The representative further added that in certain fields a beginning 
was made. For instance, research on the smokeless choolahs was 
going on in one of the Centres and a pattern was developed which 
was considered satisfactory after experiments on different kinds of 
fuels and choolahs. Similarly in the field of rural latrines, there had 
been a gieat deal of research. At one time some work was done on 
that in the All India Insiitule of Hygiene and Public Health. There 
was also an organisation under the American Friends' Services Com
mittee which was functioning at a place called Barapalli in Orissa 
where they had evolved a kind of rural latrines and wells. But there 
was nothing in the nature of a Central Organisation directing, control
ling, supervising and regulating research on rural problems’.

187. The Committee are aware that, apart from the research work 
done at the Centres mentioned above by the representatives of the 
Ministry, there are other Centres where some people and institutions 
interested in the social work have done some pioneering work. For 
instance, something was done at Maganwadi near Wardha by the All 
India Village Industries Association and some work was still beinj 
done by Khadi and Ciramcxlyog Board and such other institutions like 
Khadi Pratisthan of Satish Babu near Calcutta. During their tour, a 
Sub-Committee of the E^stimates Committee came across an indigenous 
gas plant at Shahpur in Saurashtra. The gas was generated by the 
decomposition of cowdung and was being used as fuel by about 15 
families. All this work has to be continued. The Committee, there
fore, recommend that in the first instance a Central Research Institute 
may be established to solve tlie various simple problems which affect 
the lives of millions of our people in the villages and later on five insti
tutes, one in each Zone, may be established. Tlie Committee are glad
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to  note that the representative of the Ministry of Community Develop
ment agreed with the suggestion of estabhshing Five Zonal Research 
Institutes, and agreed to develop the idea further by entrusting the 
research in the field of administration to the ;i:onal institutes.

D. Strahgthening of Technical Departments and Extension Methods
188 . Tlie P.E.O. in their Third Evaluation Report pointed out 

that as the Community Project and N.E.S. Organisation expanded, an 
increasing strain had been placcd on tlie resources of the technical 
departments. The P.E.O. suggested that in order to enable the depart
ments to meet the increasing demand of the extension agcncy, and also 
to ensure that the expansion of the N.E.S. and C.P. Programme itself 
may yield its fullest benefits, a rapid and major strengthening of the 
technical departments was essential. Such strengthening would be 
needed in all branches and at all levels. Without such strengthening, 
the elTorts the Gram Sevaks and other extension staft' would not only 
not bear coniiricnsurate results but might lead to increasing frustration 
among them and the cultivators.

!S9. The Fifth Development Conmiissioners' Conference held in 
May 19^6 also rccommencied that it was necessary to strengthen the 
supervisory per onnel in the technical departments at the sub-divisional, 
district and State levels. The strenL'thening of the personnel should 
not only be quantitative but also qualitative.

190 . The C.P.A. informed the Committee that the attention of the 
concerned Ministries at the Centre and of the State Ciovernments was 
drawn to the need for streni’thening the technical departments and the 
matter was under their consideration.

191. The repre>entative of the Ministry further informed the Com
mittee that one great ditliculty in this respect was the relative back
wardness of certain States as compared with other States in the Held 
of technical.working. There were Slates where the level of technical 
efilciency was very low and the sphere of recruitment was confined to 
the States. The representative further added that in framing the l ive 
Year Plan the man-power shortage came up very proFuinently before 
the planners and the responsibility was accepted by the Home Ministry 
wherein a Man-power Directorate had been created to solve the 
problem.

192. Regarding the question of stiengthening the extension 
methcxls, the representative of the Ministry of C'oinmunity Deveh)p- 
ment informed the Committee that in early stages of the Development 
programme, very few had really the experience of extension. The word 
‘extension' was not understood in its real sense and its role was not 
fully realised. Now the experience was being gathered by workers at 
all levels and the extension technique and methods and their role was 
being properly understood.

193. Tlie Committee agree with the view that technical depart
ments need strengthening to successfully tackle the development pro
gramme, With the re-organisation of the States into bigger units and
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the creation of Man-power Directorate under the Home Ministry, th« 
shortage of technical personnel should be satisfactorily met. The Com
mittee, therefore, recommend that the Ministry of Conmiunity 
Development should actively pursue this question with the Ministries 
concerned and should see that the necessary strengthening of technical 
departments is done in time before it affects the process of the pro
gramme. The Committee also suggest that the Ministry of Com
munity Development should give necessary advice and guidance to 
those States where the pattern of technical departments appears to be 
weak. Necessary experienced personnel from other States which are 
in a happier position might be sent for a short period to assist in the 
re-organisation. It is precisely in such matters as pooling the experi
ences of various States and giving the best guidance and advice that 
the C.P.A. can play a very useful role.

E. Association of Universities and other Institutions with Research
Work

194. The Fifth Development Commissioners’ Conference held in 
May, 1956 recommended:—

“(i) The Universities andjor other suitable non-official insti
tutions may be entrusted with the task of actually managing 
some development Blocks or preferably,
(ii) The Universities andjor other suitable institutions may 
be closely associated with the working of development Blocks 
without their assuming any direct responsibility.”

195. The C.P.A. informed the Committee that it co-operated with 
the Ministry of Education and the Ford Foundation in the scheme for 
granting ‘apprenticeship’ in village development to selected Univer
sity students and teachers. The object of the scheme was to develop a 
realistic understanding of the problems of rural reconstruction and to 
make a nuxlest contribution to their solution. The scheme was 
initiated by the Ministry of Education in 1955. A pilot scheme was 
tried out in West Bengal with 42 Calcutta University students. 
Encouraged by the results of the pilot scheme, the three co-operating 
agencies— the Ministry of Education, the Ford Foundation and the
C.P.A.— working together launched a more comprehensive three year 
scheme, (copy enclosed as Appendix IX). The co-operation of all 
the Universities in the country had been obtained for holding camps 
for selected University students and teachers for a duration of five 
weeks in each summer for three years. In summer of 1956, approxi
mately 1,500 students and teachers from Universities attended camps; 
they were given a 7 days’ orientation training to make them conversant 
with the purpose and procedures of the Community Development 
Programme. They were then, in pairs or singly, attached to Gram 
Sevaks for a period of four weeks and were required to live in villages 
and participate in Community Development work.

196. The Director of P.E.O. informed the Committee that it was 
necessary to draw the Universities more and more into the picturc 
specially on the research side. For the present it was stated that some 
research had been conducted in collaboration with Poona University
2124 L'S—5
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and some work was also entrusted to Lucknow University. This could 
be extended, with advantage, to other Universities also.

197 . The Committee reiterate their observation made earlier that 
all that was possible has not been done to enlist the support of the 

•Universities and other institutions of social sciences in the country to 
help in research on social problems which arc on the increase due to 
rapid social changes occurring in the country. The Committee there
fore, recommend that a systematically planned programme may be 
made out in this respect and the Universities and suitable Institutes of 
social sciences should be drawn more closely in the programme to help 
particularly on the research side. The Committee further recommend 
that the recommendations of the Fifth Development Commissioners’ 
Conference to closely associate the Universities or other suitable non
official organisations with the working of Development Blocks should 
be implemented without undue delay.

198 . In conclusion, the Committee would like to quote the follow
ing extract from the speech of the Administrator of the C.P.A. (how 
the Minister) at the Fifth Development CiMiimissioncrs* Conference as 
it clearly brings out the necessity of Planning and Research in the field 
of Agriculture and allied matters:—

“In Agriculture, we have done appreciably good work but 
considerably more could have been achieved if wc h;id the 
research facilities related to the ground and the proper 
administrative procedure by which departments could trans
mit the knowledge of research through the extension agency. 
Nuclear seeds are still to be evolved in quite a number or 
States. Same is the case with State farms, fruit and vegetaMe 
nurseries. No State can claim that it has done enough in 
any of these fields.”
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APPENDIX I

Approximate estimate of staff requirements for National Extension Service- 
Cxan-Community Projects to be covered under the First Five Year Plan.

Oitcgory

Community 
Projects 
Blocks (620) 
equivalent to

693

Per
Block

Total

National 
Extension 
Sen icc Blocks

(500)

Per Total 
Block

Total

(a) AdtmuisiraiiPn :
1. Projcct Executive

Ofiicers .
2. Ministerial Stall in

cluding drivers

(h) Af^riculiurc :
3. Agriculture Gradu

ates .
4. M u l t i p u r p o s e  \ ' i l lauc

level VC’orkers .

(c) Animal Husbandry :
5. Veterinary Doct(^r
6. Stockmen 
T. Messengers

15

{d} (Jo-opcration:
8. Co-operative Ins

pector .

(t) Education :
9. School Teachers

(/) Social Education :
10. Graduate of Social

Scienct*s . 13
11. StKial EducTition

Organisers 2

620 

9.300

620 

7-440

620
1.240
1.240

I 620

62 38440

12

1

2

207

1.240

fOO

fOO

50®

1.120

3,000 12.300

1,120

10 5.000 12,440

1,120

1.240
1.240

1.120

38,440

1.000

207

2.240
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I 2 3 4 5 6

(g) Medical :
12. Doctors . I 620 • • 620
13. Compounders . I 620 • • 620
14. Sanitar>" Inspector . I 620 • • 620
15. Lady Health Visi

tor . I 620 • • * 620
16. Midwives 4 2,480 • • 2,480
17. Sweepers 2 1,240 1,240

{h)'Works :
18. Engineers I '3 207 207
19. Overseers 2 1,240 I 500 1,740

(i) Arts & Crafts :
20. Superv’isors 2 1,240 1,240
21. Mechanics 3 1,860 1,860

T o t a l  . 72.334 11,500 83334



APPENDIX II

Approximate estimates of staff requirements for covering the country 
National Extension Service and Community Development Blocks dunng the

Second Five Year Plan period.

Category

N.E.S. Blocks 
2404 

(500+ 1904)

Per Total 
Block

N .E .S . Blocks 
2524 (620-f
1904) to be
taken up for
intensive deve
lopment on the 
lines of Comm
unity Develop
ment Programme

Per
Block

Total

Total

I 2 3 4 r 5 ' fc I 6

(a) Administration :

I . Block Development 
Officer | . I 2,404 I 2,524 4,928

2. Ministerial staff in
cluding drivers 6 14,4211 15 37,860 52,284

(b) Agriculture ;
3. Agriculture Gradua- 

ftes I 2^04 I 2,524 4,928
4. Multi-purpose V̂ 'illage 

Level Workers (Men) 10 24,040 10 25,240 \ 54,328
5. Do. (Women) 2 5,048/

(c) Animal Husbandry : 
6. Veterinary Doaor I 2,404 I 2,524 4,928
7. Stockmen 2 5,048 5.048
8. Messengers 2 5»048 5̂ 048

(rf) Co-operation ;
9. Co-operative Inspec

tors . . . . 1 2,404 I 2,524 4,928

(«) Education :
10. School teachers • • * « 62 1,36488 1,56488
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62

1 2 3 4 5 6

(/)  Social Education :
II. Social Education

Organisers 2 4,808 2 5,048 9,856

Q) Medical :
12. Doctors . I 2,524 2,524
13. Compounders . I 2,524 2,524
14. Sanitary Inspectors . I 2,524 2,524
15. Lady Health Visitors I 2,524 2,524
16. Midwives 4 10,096 10,096
17. Sweepers 2 5,048 5,048

(A) Works :
18. Engineers . . 1/3 841 841
19. Overseers I 2,404 2 5,048 7,452

(1) Arts and Crafts :
20. Supervisors . . 2 5,048 [5,048
21. Mechanics .. 3 7.572 7,572

T otal . 55.292 2,93,625 3,48,920
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APPENDIX V

Some comments on the working of Community Projects
by Pubuic men

1. Shri Raghubir Sahai, M.P., in his article “My Summing-up” 
which appeared in ‘K urukshetra’ of April, 1956 issue, summed up the 
points arising out of the debate on his resolution regarding Com
m unity Projects in Lok Sabha as under; —

“ (i) Not all Members were fully satisfied with the working of 
the Community Projects and National Extensions Ser
vice Blocks in the country;

(ii) There was too much of bureaucratisation and a tendency
to ignore intelligent, non-official participation and col
laboration;

(iii) The working of the Advisory Committees was not satis
factory' ;

(iv) The cultural aspect of the programme was not emphasized;
(v) The Advisory Committees should have an elective ele

ment, rather than have only nominated persons;
(vi) The role of the District Magistrate as head of the depart

ment was subjected to a severe scrutiny; and
(vii) Lack of urge and zeal on the part of the people, as a

whole.”
For the remedial measures he summed up the various steps 

suggested for improvement in the working of the C om m unity  Pro
jects Program me as under: —

“ (a) A further reorientation in the administration of the 
Community Projects is called for.

(b) There must be a categorisation of the Community Pro
jects and National Extension Service Blocks, spread out 
all over the country, and they must be classified into 
three categories, viz.,
(i) Those that are working satisfactorily;

(ii) Those that have done tolerably well; and
(iii) Those where progress has not been appreciable.
Suitable steps should be taken w ith a view to see that 
Projects under (ii) and (iii) are brought in line w ith  (i) 
in the shortest possible time.

(c) As during the Second Five Year Plan a sum of Rs. 200
crores is being allotted to carry forward the work of 
Community Projects, so that every village throughout 
the country may have the benefit of this scheme, it
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would be in the fitness of things if a separate M inistry 
is formed to tackle this onerous and stupendous task. 
The Community Projects by itself is a vast subject and 
the Minister in charge of it should be able to devote his 
undivided attention to it. The present arrangem ent 
needs modification.

(d) It is absolutely necessary that a further extension of time»
should be given to all these Projects, which were in
augurated in 1953, specially those where expectations 
have not been fulfilled. To let them alone, on the expiry 
of the term, would be tantam ount to nullifying the work 
already done and wasting the money so far spent.

(e) Greater attention should be bestowed on the selection of
the personnel from top to bottom and their training, so 
that they may bring a missionary spirit to their work. 
Every possible effort should be made to see that those 
who are called upon to undertake this work, do not 
regard it a m atter of routine nature, but something sacred 
with which the making of the future of the country is 
intim ately concerned.

(f) The time has come when we should see that greater and
more effective, intelligent non-official association with 
this work is ensured. The Community Project work 
should not be perm itted to labour under tl.o impression 
that however sound their advice, it stands the ri.sk of 
being ignored by those who happen to be in virtual con
trol of these projects.

(g) Having regard to the great importance of the work and
its repercussions on the future welfare of the great mass 
of the people in the countryside specially during the 
Second Fiv'e Year Plan period, the views expressed by 
the members of the Lok Sabha on this subject in course 
of discussion on this resolution be thoroughly scrutinised 
and studied by a Commitee of non-officials and oflBcials 
and the future programme be reorientated in the light 
thereof. In short, an objective appraisement of these 
views is very necessary.

(h) A regular trrusade be made to infuse a spirit of plan-
mindedness in the village people touched by this pro
gramme so as to see that not only their action and spon
taneous cooperation and association with the work now 
in progress is assured, but also that on the term  of the 
expiry of these projects, they will see to it tha t that 
work is carried on, on their own. Our objective should 
be to s€« tha t by the end of the Second Five Year Plan, 
every village in the entire country wears a new look and 
is imbued w ith a spirit of enterprise and ambition.”

n .  S lm m an Narayan, M.P., in his article “Community Projects 
under The Socialistic P a tte rn ” which appeared in ‘K urukshetra '
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Republic Day Number, January 26, 1956, offered the following sug
gestions:—

“ (i) So iar as the Community Projects are concerned, they 
have been able to provide a number of facilities to the 
agriculturists and the villages in general. But the pre
sent schemes tend to help those who have already 
something and not those who have nothing. I t is, 
therefore, necessary to reorient the Community Pro
jects Programme in such a manner that they give 
priority to the essential needs of the ‘have-nots’ rather 
than those of the ‘haves’. For example the rules regard
ing the advance of loans for various purposes should 
be framed in such a way that the weaker and needier 
sections of our population are able to' take advantage 
of them. I think it will be better if such loans, instead 
of being given to individuals who have some property, 
should be given to co-operative societies consisting of 
poorer sections of society.

(ii) More emphasis should also be laid on liquidating un
employment and undor-employment through a net
work of village and cottage industries. It must be 
admitted that so far the Community Projects have 
not devoted sufficient attention to the employment 
aspect. If we are not able to tackle this problem of un
employment more boldly and courageously, the Second 
Five Year Plan will not be able to create the requisite 
enthusiasm among the people.

(iii) During the Second Five Year Plan period, the Commu
nity Projects and National Extension Services should 
devote their main attention to land re-distribution 
through the Bhoodan Movement.

(iv) It will also be essential to establish industrial co-opera
tives for the promotion of village and cottage indus
tries.

(v) It will also be essential to revolutionize the system of
education in the country and integrate properly our 
developmental and educational programmes. So far 
the Community Projects area^i have not given ade
quate attention to the introduction of Basic Schools. 
During the next plan period, it will be imperative to 
convert all the existing schools into basic schools and 
to open new schools only of the basic type.

(vi) It would be proper to enlist the fullest co-operation of
the public for the Community Projects and National 
Extension Services at all levels. I suggest that, from 
this point of view, there should be an All India Advi
sory Committee within the frame-work of the Com
munity Projects Administration. There should also be 
such Advisory Committees at the State, District and 
Block levels. The Chairmen of all these Advisory 
Committees should be non-officials.”
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III. Shri S. S. More, M.P., in his article “Forge a New Type of 
Civil Service” which appeared in ‘K urukshetra’ Republic Day Num
ber, January  26, 1956, offered the following suggestions: —

“ (i) The Developmental Programme will have to, in the first 
place, wage a ceaseless battle, mainly w ith weapons 
of education and other educative propaganda, against 
feudalism, communalism, casteism and other similar 
remnants of the slavish past, which still isolate one 
section of the people from the other and thus prevent 
the emergence of a sence of unity and homogenity 
among the vast masses. Creation of “One Community" 
is a condition precedent for the emergence of a new 
social order towards which the Developmental Pro
grammes are designed to lead the country. The diffe
rent sections of the teeming millions must be brought 
together and, w ith their minds purged of sectarian 
and parochial feelings, welded into one so that they 
can think together and work together.

(ii) What needed as a first step for psychological recon
struction of the whole people is a revolutionary change 
in the mind and attitude of the civil servants who are 
in charge of the planning in general and projects m 
particular. Officers dominated by a sense of superio
rity  and inferiority cannot make the people realise 
the value of social equality; ofiicers who are them 
selves victims of departm ental jealousies and inertia, 
cannot be expected to redeem people of provincial 
jealousies; services which suffer from the rigidity of 
caste divisions inside them.selves cannot be entrusted 
with the great task or breaking down the barriers of 
caste and creeds in the society.

(iii) Thus, the Planning authorities will have to begin by
reconstructing the minds of those who are to be the
mighty weapons, at least in the initial phase, for rt.'-
construciing the minds of the masses, and the minds 
of our civil servants will not easily yield to the trea t
ment for its helpful reconstruction unless we change 
their method of recruitm ent, the qualifications required 
and the term s of their services. We must, in short, 
forge and fashion a new type of Civil Service which 
will sympathetically approach the people who are 
groping in the “m ental darkness of yesterday" and 
courageously, w ith a missionar>' zeal lead them  to
wards “the light of a new tomorrow" which is promis
ing a healthful and prosperous life based on justice 
and equality,"

IV. Shri T. S. Avinashilingam, M.P., in his article “Rural Exten-
^o n  Work in India" which appeared in ‘K urukshetra’ Republic Day
Number,, January  26, 1956, offered the following suggestion: —

“Experience of our work in thcNK̂  years has shown that 
real improvement in our social and economic life can
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De made effective only by making the village women 
understand and participate in the objectives of the pro
grammes. It was found that no perm anent improve
m ent was possible w ithout taking them along w ith us. 
Introduction of better food, balanced diet, better up
bringing of our children, sanitation and hygiene and 
even better farm  work depended upon their being con
vinced about the improved techniques. This in its tu rn  
meant training of women workers who could go to the 
millions of homes in our villages, gain the confidence of 
our women and convince them about the real improve
ment which modern knowledge and techniques will 
bring about.”

V. Shri Govind Sahai, M.L.C., in his article “Objectives Versus 
The Program m e” which appeared in ‘K urukshetra’ Republic Day 
Number, January 26, 1956, offered the following suggestions: —

“I would suggest that if any nation-building programme 
does not deal with life in all its aspects it is bound to 
lose its vitality and would not take us nearer to our goal. 
Hence our programme should be an effective medium 
bearing an organic relationship with our objectives.

Broadly, it should be split up into 3 major heads:
(a) Ideological;
(b) Institutional;
(c) Socio-cultural.

(a) Ideological: This part of the programme should prim arily
be concentrated upon creating a mental climate in the 
country so that psychological receptivity along with an 
understanding of our socio-economic problems is pro
duced in the masses.

(b) Institutiouai: The Institutional part of the programme
would play a very vital role in the social transform a
tion. A society draws its glow from its social ideal and 
functions through its various institutions. These institu
tions have a great say in moulding the mass mind as 
well as in channelising mass energies in desired direc
tions. Hence all social institutions must be so recast 
as to further the social objective.

(c) Socio-cultural Programme: This should provide exten
sive avenues for the expression of latent faculties of the 
people in different w all« of life. These activities should 
also afford real leisui e and relaxation to the masses and 
should inculcate in them corporate habits and teamwork 
spirit. The ‘shram dan’ and other voluntary construction 
projects should not only aim at fulfilling certain fixed 
targets in brick and m ortar or length and breadth, but 
should also teach them advantages of m utual co-opera
tion and community work and should be supplemented
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w ith  programmes of cultural meets and social *get 
together* etc.”

(Note: The comments given above contain a num ber of useful 
suggestions and m ajority of them  have been dealt w ith  
by the Committee at appropriate places in their Reports. 
For instance, suggestion 1(b) has been e la b o ra te  in 
paras. 159 to 162 of their 38th Report. Suggestion 1(c) 
has already been implemented by the G overnm ent 
Regarding suggestion 1(e), 1(f) and 1(h) the questions 
of recruitm ent and training as also the people’s partici
pation have been dealt w ith at length in separate chap
ters in this Report.)



APPENDIX VI

Statement showing the number of villages covered by Panchc^ats
March 1955

upto

Name of the State
Total number 

of 
Villaj?es

Villages 
covered by pan 

chayats upto 
March 1955

Andhra 15,500 5A01
Assam 25,327 4,029
Bihar . . . . 71,378 40,000
Borrbay 34,227 6,552
Madhya Pradesh 43,471 7,859
Madras 19,703 1̂ 8,699
Orissa . . . . 48,398 29,541
Punjab 16,455 16,455
LUtar Pradesh 1,24,323 1,24,323
Hyderabad 21497 1,224
Madhya Bharat 21,899 21,899
Mysore 16,439 16439
Rajasthan 32,040 19,945
PEPSU t 5,118 5,118
Saurashtra 4,438 2,604
Travancore-Cochin 711 711
Ajmer
Bhopal . . 2,919 2,919
Coorg . . ' . 287 23
Delhi . 330 20S
Himachal Pradesh 15,078 14,126
Kuich 964 49
Manipur
Tripura
Vindhya Pradesh 12,881 848s
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Statenum showing the Number of Fanchayats established State-toise upto
M arch t 1956

APPENDIX VII

Name of the State

Total 
number of 

Villages

Number of 
Panchayats 
set up upto 

March, 1956

Andhra i5»500 5 , 7 4 8

Assam . 25,327 1,662
(Primary 

Pancha; ars)
Bihar 71,378 7 > 9 3 6

Bombay 34,227 7,640 
'Approx )

Madhya Pradesh 4 3 » 4 7 i 9 , 6 9 9

Madras 1 9 , 7 0 3
6,369

Orissa 48.398 2 , 3 3 7

Punjab
1 6 , 4 4 5 9 , 1 9 4

Uttar Pradesh 1.23,323 3 6 , 1 3 9

Vi’est Bengal 35,603
Hyderabad 21,497 2 , 4 9 5

Madhya Bharat 21,899 4 , 1 1 1

Mysore 1 6 , 4 3 9 12,-̂ 56
Rajasthan 32,040 3,276
PEPSU 5,118 1,705
Saurashtra 4,438* 3,722
Travancore-Cochin 711 5 4 7

Bhopal
2 , 9 1 9 5 0 7

Coorg 287 3

Delhi . 3 3 0 7 4

Himachal Pradesh 15,0̂ 8 426
Kutch 964
Vlndhya Pradesh . 12,881 1,806
Ajmer
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Existing/Proposed activities among youth in Community
Development areas

1. Organisation of work among youth being the spearhead of 
Community Organisation, various activities for youth have been 
started in Community Development areas. There is, however, great 
divergence in their organisational set-up and objectives. One finds 
that though the name is the same, the contents of the programmes 
are different. It is also noticed that the same group forms the mem
berships of other organisations also.

2. Broadly speaking, the following are the objectives of Youth 
Welfare activities:

Education in corporate life.
Development of social morals.
Utilisation of leisure in socially useful ways.
Solving problems by discussions.
Providing fields for growth of leadership.

3. Keeping these objectives in view, work among youth can be 
organised around almost all the activities in the programme of Social 
Education. It is by involving the younger generation, in Our activi
ties that we can lay secure foundalions of Community Development 
vvork.

4. The activities among youth being carried on in the Community 
Development areas bear the iollowing names: —

(i) Four H. Club.
(ii> Young F arm ers Club.
(iii) Poultry Club.
(iv) Social Service Squad.
(vO Cultural Squad.

(vi) Dramatic Club.
(vii) Gram Raksha Dal.
(viii) Sports Club.
(ix) Village Scouts.
(.\) Akhara or Gymnasium.

5. The above activities have different names in the Regional 
language?. "Yuwati Mandal” is the name given to Women’s Youth 
Organisation. It is necessary at this stage to discuss the form and 
content of each activity, for evolving a normal pattern.
Young Farmers” Club or Four H. Club:

fi. The objective of the Young Farm ers’ Club should be to instil 
tn the rural youth a liking for taking to new farm pracCices and to

^  i s
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teach them  supplementary agricultural skills. Membership of these 
clubs should be of the 8-14 (16) age group. It would be desirable 
to exclude those who have passed the adolescent stage, in view of 
the psychological differences.

7. The activities of the Young Farm ers’ Club should include: —
(i) Poultry:

There need not be a separate Poultry club. There should be 
a group of members who take interest in poultry and it 
should form a part of the Farm ers’ club or Four H. 
club.

(ii) Care of Animals:
Members should be encouraged to adopt a farm animal as a 

pet. Some adopt calf, others a goat and the like. In ter
est in animal husbandry should be developed through 
such pursuits.

(iii) Kitchen Garden:
Another group should take interest in gardening. They may 

use a piece of land near their own house or if possible 
plots of irrigated land may be made available to them.

(iv) Study Circle
Information about new agricultural practices, new imple

ments including mechanised implements should be 
given through books, talks, audio visual aids, and ex
cursions to model farms.

8. Many other activities can be taken up in these clubs. The point 
is that they should have a direct bearing on farming; records of acti
vities should be maintained by the group leaders.
Youth Clubs:

9. Youth club should preferably restrict its membership to the 
age group 10-40. It should have an organisational set up. Model bye- 
laws should be available for being adopted by these clubs. W ithin 
the Youth Club there should be separate Committees or groups for 
various activities.

10. Organisation of sports, drama, and other recreational activities 
should be taken up by the youth club. There need not be a separate 
dram a club, recreation club, cultural squad. It is not desirable to 
have m any organisations, functioning indifferently. The running of 
the community centres may also be taken up by the youth club. All 
persons should have a free access to the community centre and 
receive benefits of its activities.

IJ. O ther activities which can come under the orbit of youth club 
are talks, debates, discussions, Mushaira or Kavi Sammelan, music, 
a rts  and crafts. The point to be borne in mind is that they should 
not overlap w ith the activities of other organisations in the village 
like Vikas Mandal.
Gram Raksha Dal:

12. Gram Raksha Dal or village volunteer force for the youth— 
Gram  Raksha Dal should be active in the field of work where volun
ta ry  service is needed. It may take up watching the village and the
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fields. They may form a fire brigade and organise shramdan. Mem
bership should be of age group 18-50. Medical service for helping 
sick people of village can also be arranged. Members of the Gram 
Raksha Dal should hold parade once a week and should have uni
form.

13. It will be easier to develop work among youth w ith a view to 
put it on perm anent basis in the villages, if we concentrate on these 
organisations.

14. In this connection it may be mentioned that the question relat
ing to the organisation of youth farm ers' activities on All-India basis 
has been under the active consideration of the Government of India 
for quite sometime now. At a recent meeting presided over by the 
Union M inister for Agriculture, the urgent necessity of formulating 
some plan for the proper utilisation of farm  youths who have return
ed from the U.S.A. in building up Farm  Youth Organisations in the 
country was discussed. To mobilise the farm youths throughout the 
country on uniform basis, the following points were made at this 
meeting: —

(i) To utilise as many farm  youths as possible and available
in the community projects for organising farm-youth- 
clubs in the various States w ith full time regular 
appointments.

(ii) The Government may give financial assistance to All-
India Farm ers’ Association to organise youth clubs 
and also for appointing of re^o n a l youth leaders to 
supervise and guide the activities of youth organisa
tions.

15. State Governments are aware that the C.P.A. has already 
taken a decision to organise Farm  Youth activities in all blocks and 
have in view the employment of State Organisers to guide the activi
ties on proper lines and to give the organisations a proper shape. 
While it would be useful to utilise the youths who have experience 
in the U.S.A., it might not be advisable from the practical point of 
view to build up a separate heirarchy w ith regional officers. It was 
then suggested that due consideration to the utilisation of these ex
changes may be given for the posts of State youth leaders. Lists of 
these persons have been circulated by the C.P.A. to the State Gov
ernments. It was also suggested that it would be better for the young 
farm ers’ associations to concentrate more on the propoganda aspects 
w ith  a view to mobilise public opinion in favour of youth work.

Points for consideration

(i) Is it desirable to bring youth activities under the above
organisations?

(ii) What should be the pattern of these organisations?
(iii) Is it necessary to help these organisations by giving

grants-in-aid in money or equipment?
(iv> How best to promote the development of an All-India 

Farm Youth Organisation?
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Apprenticeship in Village Development to Selected University
Students and Teachers

The Communitv Projects Administration has co-operated w ith 
th e  M inistry of Education and the Ford Foundation in the Scheme 
for granting “Apprenticeship in Village Development to selected 
University Students and Teachers.” The object of the scheme is to 
develop a realistic understanding of the problems of rural recons
truction and make a modest contribution to their success. The 
scheme was initiated by the M inistry of Education in 1955. A pilot 
scheme was tried out in West Bengal with 42 Calcutta University 
students. Encouraged by the result of the pilot scheme, the three 
cooperating agencies—the M inistry of Education, the Ford Foun
dation and the .Com m unity Projects Adm inistration—working 
together have launched a more comprehensive three year scheme. 
TTie cooperation of all the Universities in the country has been 
obtained for holding camps for selected University students and 
teachers for a duration of five weeks in each summer for three years.

In summer of 1956, approximately 1,500 students and teachers 
from Universities attended camps. They were given a 7 day orien
tation training to make them conversant with the purposes and pro
cedures of the Community Projects Programme. They w ere then, 
in pairs or singly, attached to Gram Sevaks for a period of four 
weeks and were required to live in villages and participate in Com
m unity Development work. Encouraging reports have been receiv
ed from different centres about the working of the camps. Full 
adv'antage will be taken of the experience gained so far in planning 
a more effective programme for the summers of 1957 and 1958.

APPENDIX IX
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APPENDIX X
iSummary Record of the meeting held on the 19th January,

1956, to prepare a programme for the orientation training 
of village school teachers.

P r e s e n t

1. Shri P. S. Bapna, Development Commissioner, Madhya B hara t
2. Shri B. M. Vencoba Rao, Development Commissioner, Bhopal.
3. C ^ t .  S. P. Mohite, Additional Development Commissioner,

Bombay.
4. Dr. P. D. Shukla, Ministry of Education.
5. Shri K. L. Joshi, Planning Commission.
6. Shri R, G. Mundkur, Ministry of Finance.
7. Shri R, Ramaswamy, Ministry of Finance.
8. Dr. Douglas Ensminger, Ford Foundation.
9. Shri S. K. Dey, Administrator, C.P«A.

10. Shri U. L. Goswami, Secretary, C.P.A.
11. Shri Krishan Chand, Joint Secretary, C.P.A.
12. Prof. A D. Bhora, Director (Training) C.P.A,
13. Shri A. R. Deshpande, Special Officer (Social Education)

C.P.A.
The following decisions were taken: —

O bject of T raining

1. It was unanimously agreed that basically the role of the tea
cher is one of educating the children. In assigning any additional 
functions to him care has to be taken to see that these functions 
do not overshadow his basic functions.

2. The aim of the orientation training should, therefore, be: —
(a) to acquaint the teacher with the rural development pro

gramme so as to enable him to relate the education of
the children to the changing conditions in the country 
in order to enable him to become a better teacher of 
children;

(b) to enable him to help the village level worker in  the
field of social Education and thus act himself as a social 
educator.

N u m b e r or T e a c h e rs  t o  be t r a in e d

3. At present there are nearly 5*5 lakhs of prim ary teachers in 
the rural areas t.e on an average about 100 per block or, say, on an 
average, 10 per village level w orker’s circle. Out of these it was 
felt that about 1 teacher for every Panchayat circle or on an average 
about 4 teachers per village level worker circle may be brought
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under this training programme. This would mean a total num ber 
of about 2 lakhs to cover the whole country.

4. I t  would not be possible to handle the entire num ber during 
the next five years. It was, therefore, considered advisable to m ake 
a modest beginning to start with, during the Second Five Year P lan 
^ e  training of teachers be confined to Community Development 
Blocks only where intensive development process had already taken 
place. There would be roughly about 1,800 blocks by the end of 
Second Five Year Plan for which the num ber of teachers to be trained 
would be about 72,000.

5. The training of teachers should be so arranged as not to dis
tu rb  the normal working of schools as far as possible. It would, 
therefore, be advisable to select teachers for this work to the extent 
possible from m ulti-teacher schools. In cases where a teacher is 
being draw n for this training from a single teacher school, efforts 
should be made to provide a substitute from the leave reserve 
cadre of the State Education Department. Even if this is not possi
ble and the school has to be closed down for a short period in rare  
cases, the closure of the school and consequent loss to the students 
would be more than compensated by the advantages which the 
community would draw from the orientation training of the teacher.

6. Teachers who have been trained earlier in normal schools and 
particularly ix) basic teachers’ training schools would be found very 
suitable for the type of work envisaged after this orientation 
course. This should b^  kept in view while selecting teachers for 
training.

O rganisation  o r  T raining

7. The duration of orientation training course in the first 
instance, should be 4 weeks. Subsequent annual refresher training 
camps may be for a period of two weeks or less. These may take the 
shape of ^ m in a rs .

8. The training camps should be organised on block basis.
9. The training camp need not be confined to the vacations only. 

Mostly they will nave to be conducted during the academic years.
10. The num ber of teachers th a t should participate in a camp 

should be about 50.
11. The Directors in Slate Governments being appointed by 

Development Commissioners for developing village leadership will be 
responsible for this programme also. Program m e for the training of 
teachers would be framed and executed in close consultation with and 
\m der the advice of the Education Department.

12. As a long term  objective in Community Development Pro- 
0 *amme it should be recognised that it is the responsibility of the 
Community to contribute towards the construction of a house for the 
teacher functioning as a social educator and also to provide a plot of 
land say, about one acre of irrigated land to help improve hiJ5 econo
mic standard. I t is not possible to pu t this as a condition precedent 
to the training of teacher being arranged but once a trainea teacher 
has been posted in the village, efforts should be made by the project
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personnel towards this objective, the fulfihnent of which would b e  
clear indication of the appreciation by the villagers of the service 
being rendered by the social educator.

T raining Staff

13. The responsibility for conducting the orientation camp would 
be primarily that of the Block Development Officer through the Social 
Education Organiser. The Block stafE would be assisted in this work 
by a peripatetic training team which would be specialised in training 
methods.

14. The assistance to the Block staff of this training team would be 
necessary only in the first course. Thereafter, it would be possible 
for the Block staff to organise refresher camps without the assistance 
of this team.

15. The peripatetic training team would comprise of three officers, 
namely:—

(a) An organiser of the rank of a District Social Education
Organiser or the Chief Social Education Organiser. I t 
is, however, not necessary that he should be drawn from 
these two. It may also be possible to draw upon some 
experienced Block Development Officers or Officers of 
the State Education Department.

(b) Two assistant organisers of the rank of Social Education
Organisers. In this connection, it was suggested that 
one of these two should be well up in community organi
sation and the other in cultural activities.

16. This training party would move from Block to Block and help 
the Block staff in conducting training camps all the year round.

N umber of T raining P artiis

17. On an average one training party would be able to handle
about 8 training courses during the year. In each camp there would 
be about 50 trainees. At this rate the number of training parties 
that would be required would be about 35. (35 teams X 8 camps
per year x 50 trainees in each camp x 5 years-70,000).

V enue of the Cam ps

18. It would be possible to locate some place in a block where 
accommodation could be found for the teachers’ training camp. 
Some of the places which could offer such a facility are Extension 
Training Institutions, Janta Colleges, Rural Institutions, Social 
Education Organisers’ Training Centres or local High Schools. Nor
mally it may not be necessar>' to hire any special building for this 
purpose nor to arrange any tentage accommodation.

Contents of T raining

19. The training should be related to the specific functions 
which the teacher is going to perform on his return to his village
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the method of teaching to be followed should be one of prob
lem approach. The main subjects that should be included in this 

straining are:
(a) Citizenship;
(b) Five Year Plan and Community Development Pro

gramme;
(c) Aims, Objectives, Methods and Procedures in Conunu-

nity Development;
(d) Development activities in the village with particular

emphasis on cooperation, panchayat, public health
and village industries;

(e) Social Education activities in the village:
(i) Adult Literacy.

(ii) Recreational and cultural activities.
(iii) Youth organisations.
(iv) Women activities.
(v) Children’s activities.

(vi) Community Centre.
(f) Organisation of Youth Camps and Village Leaders’

Camps.

T raining A ids

20. The audio-visual aids like Cinema Projectors, Film Strip 
Projector etc. would be available at the Block headquarters. In 
addition to this musical instruments would also be there. The train
ing party could, however, equip itself with flannelegraphs. posters, 
charts, etc. which they would vary from camp to camp. Necessary 
financial provision for the aids to the training party and iheir re
placement should be made.

C a m p Equipm ent

21. The basic requirements in training camps for things like 
cooking utensils, d u rri^ , etc. should be stocked at each Block head
quarters. The teachers would bring the things which they require 
for their personal use.

It would be possible to utilise these for organising other camps 
also.

T raining of T rainers

22. In all there will be about 105 trainers undertaking this pro
gramme in 35 different parties. Before they start their work, they 
should be brought together, in any two working camps, one in the 
South may be at Gandhigram Social Education Organisers Training 
Centre and the other in the North, Allahabad or Nllokheri Social Edu
cation Organisers* Training Centre. This camp would be for a period 
of about 15 days and would be designed as a training camp for the 
trainers.
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83
Expenbiture

23 Funds will have to be provided for;
(a) articles required to be stocked at each of the 1,800 C.D.

Blocks headquarters;
(b) purchase and replacement of training aids with the training

parties;
(c) salaries of the staff for each team, namely, 1 Organiser,

two Assistant Organisers and two Class IV Officers;
(d) transport for the training parties;
(e) camp expenses. It would be estimated that about

Rs. 45/- would be spent on the messing for each teacher. 
In addition, each teacher may be given about Rs. 5/- as 
pocket expenses;

(f) contingent expenditure for each camp was estimated at
about Rs. 200/-

(g) arrangements for the training of trainers.

24. The expenditure to be incurred on the entire training pro
gramme over a period of next 5 years would be approximately Rs. 1 
crore.



APPENDIX XI 

Statement showing the Stanmary of Concl%tsions I Recommend juims 

Serial Reference
No. to Para. Summary of Conclusions/Recommendations 

No.

47 The Committee note that the position in respect
of the training of midwives is not satisfactory 
as only 657 have been trained and 118 are under- 
goiiu; training out of a total of 10,096 required 
up to the end of the Second Plan period. The 
Committee, therefore, recommend that the 
Ministry of Community Development should 
seriously take this natter up with the Health 
Ministr>’ to make satisfacior>’ arranf^ements to 
complete the traning in time.

64 The Committee sugjjest that the Ĉ. P. A. should
call a conference of all Development Commis
sioners at an early date for the purpose of as- 
certaininki the detailed requirements of trained 
personnel in various trades and with a view to 
ensure that the recruitment and training prog
rammes during the Second Plan will be 
commensurate with the requirements.

66 I'he Committee would like to make the following
sugt^estions in connection with the recruitment 
and training of stafl' required durinn the Second 
Plan period.

(1) In the case of Village Level Worker, the mi
nimum qualification of matriculation may be 
relaxed, if the candidate is othenn'ise suitable.

(2) A c'ertain perccntajjc of vacancies ir various 
categories may be earmarked for candidates 
bclongin<» to scheduled castes, scheduled tribes, 
other qualifications being equal.

(3) As far as possible the candidates recTuited for 
the posts of V'illage Level Workers should be
long to rural areas.

(4) A WTittea undertaking should be taken 
from each candidate recruited for Community 
Development Programme that he would be

-
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prepared to live in villages. The bead-quar- 
ters of Village Level Workers and other cate-̂  
gories of staif for Commuoity Development 
Programmes should be in villages as far as 
possible.

(5) Training centres for the Villag>: Level
Workers and other categories of staff should as 
far as possijle be located in villages.

(6) Advisory Committees consisting of officials 
and non-ofiicials should be formed for each 
training centre established for the training of 
different categories cf staff.

(7) The Community Project Administration 
should bring out a pamphlet giving the different 
categories of staff required for Conmiunity 
Development work, their minimum 
qualifications, the mode of recruitment, the ap
proximate number of candidates required State- 
wise, the period and nature of training and the 
prospects of their future promotions. This 
pamphlet should be liberally circulated in 
schools and universities.

(8) The avenues of promotion of different cate
gories of staff employed in the Communit>’ 
Development work should be decided and 
made known to the staff. There should be li
beral provision for promotion of Village Level 
Workers to higher posts. A percentage of 
such posts may be earmarked for being fiUed 
by the promotion of Village Level Workers. 
Such promotions may be given effect to pri
marily on the basis of good results achieved 
in the areas under the charge of Village Level 
Workers.

The training programme of the personnel required 
for the woii of Q>nmiunity Development Prog
ramme, should include a working knbwleJge of 
the countr>’s Five Year Plan. No efforts 
should be spared to inspire the trainees with a 
living faith in the Plan so that they may per
form their duties with zeal and with a missionary 
spirit to work among the village people.

In the opinion of the Committee higher the rank of 
the candidate seleaed. greater should be the 
stress on the possession of the qualities referred 
10 above.
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The feasibility of utilising the services of leaders- 
connected with All India Khadi Board and All 
India Village Industries Board in the selection of 
suitable candidates, might also be examined.

4 77 The Committee suggest that the praaice ol
organising seminars exclusively meant for non- 
official manbers of the Project/Block Advisory 
Committees should be extended to other 
states also.

5 82 The Committee appreciate the efforts made in
respea of holding conferences and intra-State 
and inter-State Seminars for the benefit of the 
held uorkers. They have the following sug
gestions to offer in this connection :—

(i) In future all such conferences, seminars, 
antpSy exhibitions etc. in conncction with 
the tlommunity Development Programme 
must invariably be held i n villages.

(11) The Gram Sevaks and Hxtcnsion Officers 
shoukl be encouragcd to take mere aai\ c 
pan in seminars and specially in Inter- 
State Seminars.

(ni) 1 ho nt'n-officials specially the mem
bers of the Project Block .-Xdvisory Com
mittees should be deputed along with 
ollicials on study tours in India, as it will 
incri.a''C contact of olficials and mm- 
I'lh.ials and encourage non*( f̂ficials to 
take more interest in the programme.

{tv) The study tours in foreign countries 
shm id be undertaken only when it is 
v..'iurod that there is something wonh 
siuJving in those countries which woulJ 
; c helplul in improving the existing dev, - 
It pn. '̂nt prognmime in India and the 
rtrsonnel should also include selccttJ 
field staff.

(i) The study circlcs should be constituted at the 
Block level and in village level workers’ 
circlcs, in all States as recommended by the 
I'lfth Development ('ommissioners’ jjC'on- 
ftTcnce held in May, 1956, and offic'crsfof all 
levels should be encouraged to take active 
part in the metiing which should be held at 
least i>ncc a month.
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(vt) The holdiiu; of melas, fairs and exhibitions 
should be i^enerally encouraged in the villages 
and specially at the time the seminars and 
conferences are held where the varous im
proved methods in an?riculturc can be de
monstrated with advantage to the villai^e 
people.

(vit) The decisions arrived at in th^ Develop
ment Commissioners’ Conferences should 
be promptly implemented as these decision 
represent the collective a<?recment of the 
Development Commissionersof all the 
States and there should not be any diffi
culty in the ir uniform implementation. It 
wouldbe useful for the C.P.A. to publish 
a pamphlet containing information arout 
the aaion taken by thevaricus States on the 
reccmm'indations of the Development 
Commissionesr Conferences.

(znit) Special care should be taken to ensure 
that Harijans and women workers invariably 
attend, ihese conferences, seminars, camps, 
tours etc.

86 The Ccmmunirv* Development Programme shouldg 
ihercfore, seek to discourage people from relyino 
exclusively on official assistance.' It should alse 
aim at promotine: habit of self-help among the 
people, Cjovemment help being provided wherd 
necessar>‘. It is, therefore, rightly called the aideh 
self-help programme or the people’s programme wit, 
Government participation.

The officials engaged in the work of Community 
Dcvelormeni Programme should have a neater 
exchance of idea.s with the non-officials, panicularly 
those who have devoted sometime to the problems 
of Communit)- De\'clopmcai Programme and study 
them by on the spot observations. The Commit
tee have no doubt that conmicnts and suggestions 
from such public men will be of considerable 
value to rne authorities in arriving at right judg
ments and shapini? their policies. This method 
will also serve ro remove the impression that non
official ctvopenition is discouraged.

As a matter of interest, the Committee enclose here
with some wmments and suggestions regarding the 
working of Conunimity Projects by public men 
vide Appendix IV (A).

90 & 91 The C.ommittec would like to draw attention to their 
earlier recomir.endation made in para 35, Part I 
of the Rept>n on the CIP.A. for the formation of a
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Central Advisory Committee. They would also 
sugi^t that the Members of Parliament and 
of different State let îslatiires may foe associated with 
the formulation and prot;ress of programmes in 
their respeaive States. A conference of the M.Ps. 
of a particular State may be periodically called by 
the Ministry of Community Development and they 
may be acquainted with the progress of the pro
gramme, and the difficulties which retard progress 
in their State. This might result in useful sugges 
tions to overcome such difficulties.

92 The Committee, recommend that an Advisory Com
mittee should be formed and associated with the 
planning and progress of Community' Develop
ment Programme at the State level. This Ad
visor' Committee should consist of officials and non
officials. The non-official members may include 
l^islators as well as eminent, economists or socio
logists or those who have given thought to the 
problems of Community' Development Programme^

102 The Committee arc of the opinion that Advisorv
Committees cannot be expeaed to work in a ver>- 
satisfaaory manner unless they have some statu
tory' obligations. 'Die Committee make the follow- 
inj* sutjuestions to vitalise the Project‘'Block Advi
sory Committees and to enable them to perform 
properly the fimaions which arc expeaed of thern:-
(a) The composition of|ihe Advisory' Committec.s

should not be too unwieldy and should be 
limited to not more than 20 non-official 
members.

(b) The Advisory' Committees should have statu
tory obligations to meet and transaa business 
entrusted to them.

(c) 1116 meetings of the Advisory Committees
should be held in rotation in different villages 
in the Block.

(d) The Chairmanship of Advisory Committees
should not be confined to Distria Magis
trates only and should be thrown open to non
officials as well.

fe) The present Advisory Onnminees arc only a 
haif«w«y-hoiise towards the establishment of 
a proper unit of local-self Government in the 
Blocks and so the possibility of establishing a 
proper and satisfaaory lo^*self governing 
body at the Block level be explored as there is
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nothing at present of that nature in between 
the village Panchayats on the one hand and 
the State Governments on the other.

(f) The members of the Panchayats sitting (m the 
Advisory Committees should be tfiose who 
are duly eleaed by all the members of the 
Panchayats in the area and not necessarily the 
surpanchs or the members nominated by the 
Surpanchs.

10 103 The Committee recommend that at the village level,
the Gram Panchayats should be brought more ac
tively into the picture in regard to ^ t h  planning 
and execution of the Community Development 
Programme. The village level workm .and the 
various subjea matter specialists the aecutive 
officers) should hold at least one formal meeting 
every three months with the Panchayat. At this 
meeting all the problems of development should be 
d iscu s^  and decisions for further action arrived 
at.

Ti 109 The Committee feel that the progre^ made in the
field of Panchayats is very uneven in different States 
and, on the whole, not very satisfaaory and hope 
that this field will engage the personal anention of 
the Minister of Community Development so that 
the role assiged to the Gram Panchayats by the First 
Plan and also inHhe Direalve Principles of the Con
stitution becomes a reality without undue delay. 
The success of the Community Development 
Proicramme largely depends upon the co-operation 
from the non-officials. The non-officials can give 
co-operation in an organised way through pancha- 
yats or co-operatives. But, there again, in many 
places, there are difficulties because of the faaions. 
The Committee suggest that the State Governments 
should make efforts to see that these factions are 
diminated and that the panchayats play their rde 
effectively.

12 110 The sub-Committee of the Estimates Committee
that visited the Manavadar-Vanthali-Keshod 
Community Projects in Saurashtra were fiivour^ly 
impress d with the progress of the institution of 
G i ^  Panchayats. The Panchayat of one of 
the viUages—vadal—hadlevied an octroi duty 
to carry out the development worio 
and the income from this source amounted to Rs. 
10 to 13 thousand. One of the most distinguishing 
features of the woridng of this panchayat was that

aia4 L. S ^ .  — —
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no staff was maintained by it for the collection of 
octroi. The individuals voluntarily paid their 
dues at the Panchayat office. This indicates a 
h»gh sense of civic duty among the villagers. 
The Committee suggest that this should be i?iven 
widest publicity and should be set as an example to 
be emulated by others. The Committee also under
stand that in Nesdi village in Kundla Taluka in the 
Gohelwad District of Saurashtra, Postal stamps 
post cards and envelopes are left for sale without 
beini* manned and that the vi lagers huy them by 
putting the requisite money in a box. This is 
also an ocample worth emulating.

13 119 The Committee feel that there is ample scope for the
development of non-official organisation which 
are engaged in the development of villai^e industries 
and in construaive activities, such as training in 
basic education, developing children’s gardens, 
arrangements for bhajans, music, dance, etc. They, 
thcreior^ recommend that local authorities should 
take aaive interest in such organisations and offer 
their technical advice, guidance and encouragement 
for the common goal of rural welfare.

14 121 The Committee fully appreciate the difficulties in the
way of complete co-ordination between officials and 
non-officials in the development programme. But they 
feel that with a right type of approach on both sides 
the problem can be solved to a great extent and the 
support of construaive workers and the people’s 
organisations can be made available in a larger 
measure. One way of doiiy? that, in the opinion 
of the Committee, is to realise the different roles of 
a civil servant and a public worker and to fully 
appreciate that the>' are in no way conflicting but 
complementary. Their objeaive is the same, viz., 
to serve the common man.

15 129 The Committee suggest that the Ministry of Commu
nity Dev'elopment should examine jointly with the 
Education Ministry the feasibility of making it 
compulsory for a collesic student to spend at least 
one month in a village camp before he becomes 
eligible for a University degree. These village 
camps should be properly pished and organised 
with two main objectives:

(i) the panicipating sttidmts should get •  first-hand 
knowledge of the Community Development 
activities, and



91

(2) they should be able to make some useful contri
bution by participating in the acitivities.

The Committee also suggest that the country*s 
Five Year Plan should be made one of the compul
sory subjects for study by all college students.

Teachers, who have made a thorough study 
of the Plan and have had occasion to see things 
for themselves in action, should, as far as practi
cable be entrusted with coaching in this particular 
subject.

16 133 The Committee recommend that a co-ordinated scheme
should be formulated, through an expert body con
sisting of both officials and non-officials, including 
some of the eminent educationists and experts in 
pychology and sociology to sugj?est the specific 
items of Community Development Programme 
which can be usefully assigned to the Village 
Teachers. They can also in^cate suitable honoraria 
for this purpose which can serve as good incen
tives to these poorly paid body of workers.

17 138 The Committee suggest that the Programm.
Evaluation Orgarisation should make test 
checks to see whether the instructions issued 
by the C.P.A. as to what should be considered aa 
fields of paiple’s participation and how the same 
should be reairded, are being properly under
stood and fcllowed. In this connection the 
Qimmittee would like to invite attention to 
para 146 of this Report.

18 139 The Committee would like to stress that the public
resptmse and pe<iple’s participation in the Pro
gramme have been splendid, now' to mobilise 
and utilise this response for the quick realisation 
of the ideal of the >X'elfare State is a challenge 
to the official and non-official leadership in 
the countr>-. The Committee hope and trust 
that this challenge will be met successfully.

19 146 The Committee cenerally agree with the views
of the representative of the Ministry of Com- 
murity Development that it is not desirable 
to build up a parallel admini.'trative agency 
to take over the functions of various develop
ment Ministries relating to the Community 
Development Programme and that each Mi- 
nistr>‘ c'oncemed should take its due share and 
rcspt'r.sibility in the Pa>gramme. The Coaunit- 
tee, however, feel that the C.P.A. should be
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in a position to assert itself and see that the 
duties devolving on different Ministries are 
carried out in a more realisitic way and that the 
programme advances according to schedule. 
The Committee, therefore, recommend that 
a strong Aaion Committee may be formed 
at the Centre under the Ministry of Commuiity 
I^elopm ent with the repiesentatives of va
rious Miiistries concerned to coordinate the 
activities of differefit Ministries and to review 
the progress m rural areas periodically so that 
no time is lost in protracted negotiations and 
there is no overlapping of functions and du
plication of development activities. In faa 
the various activities of development undertaken 
by the different Mii istries and Boards should 
be channelled in the Pr^'jcct and Block areas 
through the Mifiistiy of Conununity Develop
ment.

20 147 The Committee are of the opinion that the co
ordination and supervision exercised by the 
CP.A. over the atiiviiies of the Community 
Development Programme in various States should 
be more effective so as to ensure that as far as 
possible the progress in Cummuuity De
velopment Progiamme is teasonably uniform 
in every part of the (ountry. Wherever there 
is any slackening of efforts not only should 
it be promptly detected, but also prompt mea
sures for stepping up the same should be ini
tiated.

31 151 The Committee have already dealt with the ques
tion of creating an Advisory Body at the Sutc 
level consistL'ig of official and non-officials 
to be associated with the planning and progress 
of the G>mmunity Development programme in 
the States in para 92 earlier. The Committee fur
ther recommend that now with the reorgani
sation of States into more viable urits on the 
whole, the State Development Committees 
both at the Miiisterial level and the Heads of 
Department level should be energised and should 
be made to take more interest in the develop
ment work in the States, specially in the matter 
of co-ordination of work of different depart
ments tnd tlie heads of develo|nnent dq>art' 
mer.ts^ should be made personalty responsible 
to see* that a close co-ordination exists in the 
personnel of their departments at all leveli.
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22 153 The Committee feel that the problem of co-ordi-
nation is more impoitant at the Distria level 
as it is here that the most effective stages of 
planning and execution of the programme have 
to be gone into. The District Development 
Commirtee, therefore, should play a more artive 
and realistic part in the co-ordination of the 
activities of different Departments so far as the 
programme of Community Development is con
cerned. The fact that the District Develop
ment Committee i« intended to look after the 
working of the entire Five Year Plan should be 
all the more helpful in bringing about an e ffecdve 
co-ordination between the working o{ the di
fferent technical cflBcers at the Distiict level 
as it gives them a complete picture of the entire 
Distria, the resources available, and the work 
to be done. The Conmjittee, theiefore, le- 
corrnrend that the District Development Com- 
mittec should oe resjwnsible for the co
ordination of the activities of various de
partments in the Commui ity Development 
aid N.E.S, blocks as envisaged by the Planning 
Commission. The Chairman of the District
Development Committee may also be autho
rised to issue instructions to the subject matter 
spedalistt regarding any special wcrk required 
to be done in any of the blocks within the dis
trict. Int identally, the Committee also suggest 
that the Government might consider and ocamine 
cases where there is much more work than 
e'en be handled by the overseers in any parti
cular blocks and see whether it would be ad
visable to substitute the overseers by full-fledged 
engineers. In individual cases where this course 
is justified the necessary' action may be taken in 
cx'nsultation with Di'Jtrict Development Co
mmittee.

23 135 “The Committee agree with the suggestion of the
P.E.O., but they would like to aud that special 
care should be exercised in the selection of 
the B.D.Os. with a view to ensure that persons 
with a flare for developmental woric are selected 
for these posts.”

162 & 163 The Comminee feel that the importance of de
centralisation of powers in a \-ast Community 
Development Programme and its value in the 
field of co-ordination does not appear to have
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been fully realised otherwise the action taken 
now in appoirting a special officer for the purpose 
should have been taken at the initial stage of 
the Programme.

The delegation of powers in the opinion of the 
Committee is an important step and leads to 
a veiy clear concept of division of functions. 
Vague delegations often result in two people 
doing the same job with shifting responsibility 
and discontent. The Canmiittee, therefore, 
recommend that special efforts should now be 
made to see that delegation of powers to the 
required extent is completed in all the states 
with the least possible delay.

25 164 The Committee consider it absolutely necessarj’
that if the ci>lleaors are to be made respontible 
for the development work in the district under 
their charge, they must devote suffirient tune 
tc this aspect of the work and acquaint them
selves first hand with the interior of the dis- 
tria  and the developmental programme cca- 
nected therewith. If the burden of routine 
work is found to stand in the way of their de
voting sufficient time for this purpose, steps 
may be taken to relieve them of some of the 
routine and less important duties, wherever 
necessary’.

a6 167 The Committee fed thtt the role of the
CoUeaor and the B.D.O. in the develop
ment prt^ramme should be clearly laid 
down to avoid any misunderstanding and to 
achieve full co-operation of other technical 
officers in the progranune. The Comminee 
endorse the views of Pandit G.B. Pant, the then 
Chief Minister of Uttar Pradesh, expressed at 
■ conference of Senior Administrative Officers 
in Oaober, 1950 reproduced below:—
“The District Officer will no doubt have 

to keep his eyes on the police and the ma- 
gbtracy, but I want him to make planning 
and constructive work now his main task, 
the one thing to which the best of his energy, 
his inteUea and his enthusiasm must be 
devoted. Everything else must be regarded
IS leoondary. There will be oonttant com
munion tetxveen the District Officen and 
thoie in charge of pknmog at the Head
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quarters and they will be constantly in touch 
with each other.”

The Conuninee suggest that the State 
Governments should be requested to bring these 
observations to the personal notice of every 
Distria Officer for his future guidance.

27 168 On the question of developing a team spirit in the
execution of the programme, the Committee 
feel that in carrying out a multipurpose gigantic 
programme of all round development, it to 
very necessary that the entire staff work as a 
team with different assignments according to 
their abilities and that the members should 
not have a feeling of aloofness by their official 
status. Each m e m ^  of the team should be made 
to feel his importance and there should be some 
provision for recognition of outstanding, work. 
The members of the team should have the feeling 
of oneness and they should be encouraged to 
offer constructive criticism of the programme 
without any reservations.

28 169 The Committee propose to re-emphastse the
necessity of selecting right type of personne 
specially for the post of B.D.O. who is the key 
men in the programme at the Block Levd 
The CA>mmittee fully agree with the views of 
the P.E.O. that appointment to the post of B.D.O. 
should be made not only from the Revenue 
department but also from other depanments 
and that suitable youngmen who show capa
city' for leadership, zeal, living faith in the Han, 
aptitude for general development work and 
understanding of the overall development needs 
of rural areas should be seleaed for this post 
regardless of the department they belong to. 
Further, the Committee a’so recommend that 
the scTN'ice conditions of the project personnel 
should be laid down in all the States indicating 
ver>’ clearly the channels of promotion and the 
chances of permananc>’ to give the staff a feeling 
of security for their future and to create a feeling 
of contentment among them. This is the situ 
qua fU'ft of close co-ordination and full co
operation.

29 173 The Committee are of the opinion that the ex
periment of combining the regulatory and 
developmental functions in the same functioouy
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bQTond the Sub-Divisional level being tried out 
in Bombay State might not prove satisfaaoty 
in the pre-intensive stage, but it might be given 
a trial on a limited scale> in the post-intensive 
blocks. If the results are encouraging, it may 
be extended to other post-intensive blocks.

30 182 The Committee fuUy appreciate the difficulties
which the programme had to face in the initial 
stages but now since the deficiency in the trained 
personnel has been largely made up and with 
the experience of the last 4 years, it should be 
possible to properly plan the programme in 
dose association with the people and the local 
institutions according to the felt needs of the 
villagers after proper surveys of the areas and to 
build the targets after observation, discussion 
and common agreements with the people them> 
selves.

31 187 The Committee recommend that in the first
instance a Central Research Institute may be 
established to solve the various simple problems 
which affect the lives of millions of our people 
in the village and later on five institutes, one in 
each Zone, may be established. The Committee 
are glad to note that the representative of the 
Ministry of Community Development agreed 
with the suggestion of establishing Five Zonal 
Research Institutes, and agreed to develop the 
idea further by entrusting the research in the 
field of administraiion also to the Zonal ins
titutes.

32 193 The Committee recommend that the M inist^of
Community Development should actively 
pursue the question of the strexigthening of the 
technical Department with the Muiistries 
concerned and should see that the necessary 
strengthening is done in time before it affects 
the progress of the programme. The Committee 
also suggest that the Ministry of Community 
Development should give necessary advice and 
guidance to those states where the pattern of 
tedmical departments appears to be weak. 
Necessary ejqperienced personnel from the other 
States which are in a happier i^ ition  might be 
sent for a short period to assist in the reorganiM- 
tion. It is predsdy in such matters as pooling 
the experiences of various States and gi^ong the
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play a very useful role.

33 197 The c;i)mmittee reiterate their observation made
earlier that all that was possible has not been 
done to enlist the support of the Universities 
and other institutions of social sciences in the 
country to help i n research on the social problems 
which are on the increase due to rapid social 
changcs occurring in the countr>'. The Com- 
mmittee, therefore, recommend that a syste
matically planned programme may be made
out in this respect and the Universities and suitable 
Institutes of social sciences should be draw'n 
more closely in the programme to help parti
cularly on the research side. The Committee 
further recommend that the recommendations 
of the Fifth Development Conmiissioners 
Conference 10 closely associate the Universities 
or other suitable non-official organisation with 
the working of Development Blocks should be 
implemented without undue delay.

34 198 In conclusion, the C'.ommittee would like to quote
the following extract from the speech of the 
Administrator of the C.P.A. (now the Minister) 
at the Fifth Development Commissioners 
Conference as it clearly brings out the necessity 
of Planning and Research in the field o f Agri
culture and allied matters:—

“ In Agriculture we have done appreciably 
good work but considerably more could have 
been achieved if we had the research facilities 
related to the ground and the proper ad
ministrative procedure by which departments 
could transmit the knowledge of research 
through the extension agency'. Kuclear 
seeds are still to be evolved in quite a number 
of States. Same is the case with State farms, 
fruit and vegetable nurseries. No State 
can claim that it has done enough in an̂ ' o f 
these fields.”
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